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Notes of the chlstryv, i Date % Order of the Tribunal ‘
: S— 3. .
; ‘ H i
| : 13.2,2003 ¢ Heard HMr. G.K. Bha"-t“har?a
A { ¢
t i glearned Sr. counsel for the applic-
] , ; lant and also Mr. B.C. Pathak, learnec
L s appvcanon 15 in i :

form butinot in
- weaa Tet'ting s

fled [ /nof 3‘{.’“7 F.
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1 1343.2003 for orders.
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List the matter again on

Addl., C.G.S.C. for the respondents.

The application is admittex%
Call for the records. Returnable by

Any further promotion to the
post of EBxecutive Engineer shall be -
ubject to the outcome of this

Vice-Chairman;

g~

'y
PE

s mb
1’”\/“’ ol ' 13.3,2003 Mr. B.C.Pathak, learned Addl.

i - ic.G.S.C. for the respondents prays
Na/rea '9/ M, INo. ERF : E for time for filing written statement
4@Amfmnbﬂ[;f o H et 'Prayer is allowed, List on- 4.4.2003
No Seol_ forea len oddress . ! for orders. ; | .
wogl " ] - —

| | ; d
No- wr'-P&;Lh g rokenca ‘ Vice-Chairmiapli:

hors bodwl ULt mb \
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4.4.2003 The resporidents are yet to file
/written statement. List on 5.5.2003
written statement.

No hew Grovkemeerth
o beenn bi leef

- : v . Vice-<hairman

Ly | .

Qfgrug . | mb

o " ./5.5,2003. Presents The Hon'ble Mr.Justice D;N“
S i . Chowdhury, Vice=Chairman,

g - The Hont'ble Mr S, Biswas
S  Administrative Memberd
L On the praher made by MrJB.C,Pat-'
Nop Writhem grovtement e hak, learned Addl,C.G.S.C. the case is
Win beem 1ale . L listed on 6.6,2003 enabling the respone
dents to file written statementd

L]
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6.6.2003 Present : The Hon'ble Mr. Justice D.N.
. _ , | * Chowdhury, Vice-Chairman,

The Hon'ble Mr. R.K.Upadhyay,
el . ' Member (A)o

Four waeks fartheéer tlme is allow--F

v o . ed to the respondents to file written \
“N & (/6/% Wy L)U«ﬂ/ ' statement on the prayer of Mr. B.C.Pathak
b,kg/( . learned Addl. C.G.S.C. for the respondents
[ : ‘ \
- %‘4‘?’09’- Member ” - Vice=Chairman
7.7.2003 The respondents are yet to file
: e tag Lod itten statement, though time grinted.
}\\0, PO ‘ N wri
\ Nk . <mend - Put up again after four weeks enablmg the
AV s (bﬂpd . -

reSpOndents to file written statement.”
The respondents are granted time for
" filing written statement as a last chance,

%—a‘% : ' _ List the case on 6.8.2003 for furthem

order, ‘
| Vice-Chairman
bb
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6.8.2003

25:9.2003

i </
0.A. 24/2003 : o

s
I3 .

 No wrltteg statement is forthcomlng
though we allowed last chance for filing
written statement. As a special case and
“on the prayer of Mr, A. Deb Roy, learned
Sr. C.G.S.C. for the respondents further
three weeks time is allowed to the respon-
dents to file'written statement. No.

further time shall be granted thereafter.
List again on 28,8.,2003 for orders,

e

Mémber Vice~Chairman

mb

2848.03 Written statement has been filed,

The case may now be listed for hearing
‘on 25.9.03. The applicantmay file
rejoinder if any, within two weeks.

[ {ce=Chairman =

. im

None appears before the Court on behal:
of the applicant. Passed over for the«éfXL

= / Vvice=-Chairman

learned counsel for th

Member
bb

Later on
Mr .B.Choudhury,
applicant, appeared and submitted that he
is intending to submit rejoinder and acco
dingly prayed for some more time.
prayer allowed. List the case on 27 10
2003 for hearing. In the meantime applica

\

_ , /
AV

- vice-Chairman

may'filw re joinder.
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Member
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27.10.2003

Case is adjjourned on personal groung.

bb

20. ll 2003 present: The Hon'ble Smt Lakshmi

~ bereavement in his family. at his request
list on.10.12.2003,

Tass B

bb

21.1.2004

!

Member (a) Member (J)

nkm

;I

82

learned counsel for the applicant, the

~for hearing.

.Viwséz L . _ L/,~\\\‘__,//L/
Member Vice-Chairman

mits that arguing counsel has suffered

M

Present: Hon'ble Shri Bharat Bhusan,

counsel  for the applicant is present.
Wé»are informed that the mother of the
learned Addl. c.G.s.c. is sefiously
ill. % Adjourned. List the case for
hearing on 19.2.2004.

On the prayer made by Mr .B.Choudhur

List the case again on 20.11.2003

Swaminathan, Vice-Chairman

The Hon'ble shri S.K.Naik
Administrative Member.

Mr.B.@houdhury, learned coun-
sel for the applicant.

Mr.B.C.Pathak, learned addl.
C.G.S5.C. for the respondents.

Learned counsel for the alelCant sub

er : Vice~Chairman

Member (J)

Hon'ble Shri K.V. Prahladan,
Member (A).

Mr G.K. Bhattacharyya, learned

@/

-
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* 30.3.2004 present: The Hon'ble Shri Kuldip Singh'
| Member (J). : /

The Hon'ble Shri K.V.prahladan
Member (A). '
Mr.B.C.Pathak, learned AUAl.C.G.S5.C.
for the respondents, submits that he coulk
not bring the records today and hence is
unable to argue today.
1ist the case before the next Divisio
Benche.

.
| \<J§:§£v>l‘“&&’ !;
! Member (a) Mémber (J)

bb

13.5.2004~-Present:The Hon'ble Shri Mukesh Kumar
Gupta, Member (J)

| The Hon'ble Shri K,V.,Prahladan
| Member (A).

F & Arguments Heard, O0,A, allowed by
B | \(}YX separate orders,
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. IN THE GAUHATI HIGH C DURT ;
| (THE HIGH COURT OF ASSAM: NAG/’\IAND MEGHALAYA
| MANIPUR: TRIPURA: MiZORAM AND AR‘JNACHAL PRADESH)
. ‘; k |
: o . W.P. (C) No. 8350 dff 2on4 |
1.M/s Bharat Sanchar Nigam Limited | I b ‘
| (A Government of India enterprise) . L '
\ ‘ represented by the Chairman;Cum—Manilgir)p; Dngecto‘rf Sa?nlghar_ .
Bhawan, New Delhi-110001. ! 0| i;l;; IR |
o . 2.Senior Deputy Director ;': ": i s E ’ ; ,
{1l |, | Genéral (B.W) Chandrik B 11 M AN T L |
" i R Building (10" floor) 36, AR 1| m R |
Bharat Sanchar Nigam Limited ! b : itlee ' i l ;
’ ) Janapath New Delhi- 1100(%1 i i i il i | l |l i | i
: | ‘3 Chief Engineer (Civil), l . | 1 | | j ‘ AE :.E | 1 | : : i
| ] Bharat Sanchar Nigam Lm%;ed. ! : : ?i 1A I ' | ‘ IR | )
{ I Assam Civil Zone, Mitra ‘1 i i‘| | ‘ |- , | i * * ; r
SN Building, Ulubari, Guwahati-7. ';g:-' . [ . | | Ret i;)inle:{s;_ i : g ;
E a L ',Versus". l | ‘. ‘j THE T ' i N
| " 41.Shri Betha Ram Saikia | 1:! A A T fir‘ ,
Xlﬂ/ . ~ 2The Central Administratwle Tnburgz%l,’.‘ I ; 1l .' } i i | . i , ’ } “
| | Guwahati Bench, Guwahati C i AHEEE L :Raspér?d;enlts; ‘ i-_ ! | { :
. SR R
K . ‘PRESENT il l , »': : {l |" ? i : t : .
1 THE HON'BLE MR. JUSTICE P cl, et ]r:nw, AL I e ‘ 3
1 | THE HON'BLE JUSTICE. S I Az Ll ! ;
; : " Advocates for the Parties: L L ;

; | | | _For the appellant:-Mr. B.Cl Path %k: ! i‘ |
Ul . Mr. D. BarUa,lAd ! ! |
f‘ il i For the respondent:-Mr. G KElS Ttt%‘
| o Mr. BIChod dh:u V. R
B 1 L
1 i", | ! : ‘ :

. ] i
' .!' - [!1 © :'i
| wf‘«-i] i [
': o P |
i , ! ' : )
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Date of Hearing:-18.7.2006 " R

Date of Judgment:-18.7.2006 B

JUDGMENT AND OHER (ORAL) -
P.G.AGARWAL J.- Heard Mr. B.C. ’Parlfhak,ilaarhed counsel assisted

by Mr. B. Pathak and Mr. D. BarUa,- ap;%;earlng on behalf of the

—
Ji|
-
)
o
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petitioner and Mr. G.K. Bhattacharyya 1zai“r;e é‘eﬁio" counsel for the
respondent applicant Betha Ram Sa‘klc,: ' , B

2. The respondent applicant Betha|MarH -4 eémibe f of the

BSNL' and the said petltlon';\i/\/as ‘

al

Scheduled Tribe community, joined ?g : ';nneer;f(C vi )‘t L:tnder
the Department of Telecommunica (;g ikt i'nerlt_%lbf;tl Hia joh
3.7.72 and thereafter he was prt)'r;é);' 1L!%)f ‘;Eﬁ\ >élst”:r%'t
‘Engineer with effect from 16,12 78 TR B th(—: rir%stérpas%:eg
the requisite departmental quallfymg: 5 i : Inslp% %)r ’ofihl%

" name in the All Indl_a_Semorlty L‘lst f praot ; he r;e;xlt posfﬂ
Executive Engineer. However vthe‘f aombemed| 't}thc rt{y ifal %agit ‘
include his name in the Eald All;fnc{i I dehigkih i tldrd ia%,f’s chhihezj
was deprived from consvderatlon of ht ; rwctc 1a*ttit{|é p :st
of Executive Engineer and personas,rlt : :vfme:icc 1'>IdeI v:ahd_!
promoted vide order dated:; 28'1 of :})p i!c:;an 'Eﬂ- ,
approached the Central Admlnlstiat el i c‘IJG \ H‘?‘.?i :
Guwahati by filing O.A. N&, 24/ 20q3 il k=i eittc il !
fby the present petrtloner BharLt-_Sahbih T quJt lie}

| | 'bly il

"impugned judgment with the follow

“()In view of the [ay Iald d lV!/

,
=

e

B LTI

Tribunal, the respd ndents ctiplh HhAtIin) ¢
notification issue by éet:tld ,f'f» Jth
Tribunals Act, 1985/ the Tritnal bl it
the present applrcat on ;as {th > appligt ,v\'d i
is overruled; N ail l e
(i)In view of the respondenhts: sthtelii itiade

of the reply that the pregé:r;ﬁE |
the provisional semcntyf list has!!

o
= A

o v o e A

i . e R ﬂtf%i
has been regularly promoteéd to:the iade Ai/{\g
‘ [ T L X
I Ut i

Proad ity iE

AR em !
IR T L e
R o HE IR t
D t

SR | ’.E

! BEREE DA !'[
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(Civil) and on the other hand contending that the cause of
action is time barred and therefote the present application is hit
by delay and laches is focund to be inconsistent and
contradictory on the face of it and accordingly the said plea is

rejected:;

(ii)Since the applicant was praomated as Assistant =ngineer

(Civil) vide order dated 13.11. 1978
to be functioning in the sai ‘
reversion, is held to be holding }
particularly in view of the law nclti
(v)As the applicant is functioni
since 13.11.1978, the respondgf
name in the provisional seniority |

held to be illegal;

(V)accordingly a direction is jisgd

the applicant's name at apprt
the said cadre with all conse
promotion to the next higher
further promotion, if any. Cor

- 4 are directed to consider h

Executive Engineer (Civil)

promoted vide order dated 2.
entitled to any back wages or] thdl
(vi)The aforesaid exercise $h:
possible and in any event withif
the date of receipt of the order. !

(vii)No costs. *

3. Feeling aggrieved, the BSNL |H&f|file

Mr. Pathak, learned counsel for th
decision of the Division Bench of thé
batch of writ petitions Were dispose‘
held that in the abse{wce of anS/ :

Administrative Tribunals Act, 1985,

over the BSNL employees. At tpisyi (

learned senior counsel: has submit
i

absorbed by the BSNL v?/hen he H:ad o
was serving on deputation only eénd‘ vl [fi
noted by the Tribunal. ;Howeveri I\
enough to submit that {Iiuring thze ﬁ; |

applicant was absorbed vide brd{‘er%
' |

T

1

(]

?('#‘ﬂ

t

ted
s

‘Alnnexure-l) and continues
Hi post: without any break or

e said post on regular basis

tid

F‘

)

ihricsbi

hereinabove:
Mssistant Engineer (Civil)

ts' agtion in not incliyding his
st issled for the said cadre is

ed, tq|tespondents t(S include
tate plade in the seniofity list of

b a;npfits jncluding right to
) }!E}(ecul’ti\(e Enfjineer or
the respondetits no. 1-
fhotion! tb the .hrade of
datb Ijﬂs!‘junidrs were |
. 'idwiev or! he wil not be
dount. . '
<)rhble1e§1 as 'early as

s

<

D
€

ot

‘ fcdpf three mor{ﬂhs from

e, 1 res,l nt wfif petition.
idfler |has |refarred fo a
chted| 28 405 w ereby a
$ Court J‘vheyein, it was

||4‘ (2)] of the

no jurlsdiction

Bhattagharyya,

ol ant Was$ not
ibunaland he

Lact-;hzls been |
naryya was fair

pplicét on, the

d 7 .04 |{wherdas the

o ——— . ——————
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1

' . I
impugned judgment was passed on 113.5.04. It is also submitted that’
| I

the fact of absorption was not informe

4

9 1.0 the applicant and as such

he was not aware of th(:b)s,?me on the!ﬂ day. On the other hand, the

present petitioner BSNL did not

{
) . {
service and now he is in the ve

impugned order is set aside on the g

petitioner would have to approach

!
4, So far the question of jy(islcli", ibr
stands settled ?y the Dlivision Bt;an:c :
above and we reiterate the 'sam:e.l ¢
the present case and as s'upmit'tec:'

sides, we propose to dispos'e:oflthi's i

5. The broad facts of the-case'

-4
qg

‘ : A
The applicant Betha Ram Saikia {Nas"

in the year 1978 and si'ng:e!the"ri he!

without any break in service! Th'é pe
that the said promotion was on!!ad,f

promotion on adhoc basis coniiin:u

matter of fact, the applicant'was?é_iw

. - 3
progression and all other consequg

applicant also participated. in the dlua i

came up with the plea that he hafc"i ¢

in the year 1983-86 and|rom thé plé
find that the above plea was never cHb|

6. Thus, we find that the‘ app!l cé ‘
his right for promotion when| thle g pp i
criteria and he had right. to| be donk

promotion is given or not is altogeth

inf

oirmﬁ the Central Administrative
- » I
Tribunal about absorption of the, a;l)plicq’nt

Bhattacharyya further submits that the:

in the BSNL.|Mr. G.K.
L .

> :s[ppllicant had put in 314 years of
ge,gclf -r’e irler?went and even if the

lrf.wun'd of lack of‘jurisdiction. the
i J it ggain for hecessary relief |
: l | :s'pdseaibf, hé,v:vill retire :

i ‘ " i‘ i :I ”\1
[: L‘ ‘?[ L

Tzat'wlce.r ,ed,g ‘tl?@ n"i?t'ger

[of tlﬁis%(f)uﬁ as QU(;)t'éd

CIOhsli:(:jé 'm: : It{lhs fa;c‘ts?‘o'f '
thel <1rn55‘@ cét;m:srei 'f'ofr ;bqth |

| ST RE RN AR L O
1t befltim an‘”mer’it.z_ THH &

WL S L 1 i:.]‘! o

S Heted)a oveiare n‘pt,ilri dispute.

t ( 5, o el .
el g*:ilzls AJsis'tar{t IEngineer -
UL AT TS H![J.u N
i s;er‘F"jg ias_ i/,-‘}ssllst%m,t: :Pglneer :
3 | R R
m'or e B}SMILI :%me u[:)i\{\‘/itlj a plea

l‘l : ‘l. ') . l‘ f’ : s
i‘(,l la:! § ’ThJJr'e ian’ f\ot be ;any :
N (AT (R :L-i ol f
Ngilfor, ﬁrq 20, y’ ?a%s ,Tndlals a
it p R e
E:Jﬁ e :ﬁre;fta%)fésgtjlff'i,ca{eér ,
ﬂtiaﬂ' bs,l'ﬁ' ults afif ;%-oinicf:lti Jln‘ lTh'ﬂe
di t 1l i
fyl/ (K: i:rilii?atioln. T,h_(l-: ‘aaplllciar'{t !}
ell]e%d 1|f,quelli|f')'/irg Tﬁmmafio:h |
e . kB | E bl ; jt
:%(,i!gs !ﬁeld;e ’ntw peatitiarl,iwe "
|u| \ i .‘ : 1 ’ ! f ;
‘Ié ge j‘ ol c{lspla;ulte,d. l i 1!

' 1T il toy
t’H's peen wrongly idébtived of
11RO L R
i 1{t alT: he qu iS te'ie gibility

AT IR
sicli' r:e'cb f}by fo‘rcm‘ towJ '\thlt’we( ‘
et l ;11’Ene;r1 ,fjn‘atter;! The |nori
S Hn : o
K Hu . i |
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BY SPECIAL NIES SBNGEL?.

4

5

mcluston of the na
employer and for that the apphcant can not

certain persons,

promoted vide order dated 23.1.03 is also,

7. in view of the above, we dispose

* direction to the petitiener BSNL to conisic’e

Betha Ram Saikia for promotion to thé G

(Civil) from the date when his Junlors we

will, however, not be entitled to any back W

8. The above exercise shall be ccyrln':

months from the date .of this order.

o

5 2 3ENY

me of the apphcant was due o the fault of the

be penallzed The fact that
'UN. Nak and M.S.

namely K.H. Rarnapm

Rajmohan Prasad who were junior to. thc

ot
bf It
! the

e

Ade o
® pra
i

il
|

ges:

applicant have been

1

Llcputed before us.

' 5 writ petition with a

case of the apgllicant

1 Executive Engineer

ithin cl pe;:rio'Id :

r?o'ted. The applicant

of two,

g e R

e

= Y

Y e it e,

i e

2
of

Y

9. The writ petition stands disposeﬁic f bslail | f
. ! . : i ‘: ) g
. [ , I F
Sa/« h. Hagaxika, i é
Sl ; |
I ; : : N
o~ e : 4
Ro HC.XxX . Ik, QCXL’CS | | 208
forwvarded for !.nfoa:matxon‘ . ;
1' M/s Bharat Sancharif Ni o .
gam L :
_ Enterprise) represented by the ing Director
.2 Sanchar Bhawan,New Delhie 11 100 MHIEE ‘ ‘
. The Senior Deputy Director! 'Genelral (B Wi '
. {(10th floor) 36,Bharat & ydrpl
\ S -
L] af B o vu’ b o
Civil zZone,Mitra Buﬁ&ingzgl ' | R
L mnaeee%ﬁx)SaikLa, s/0 'Latd| Lakh ‘ -
r{Civ Bharat Sam:h o mm.n
| o anchir, trisson=v,
& Deputy Registrar, Central |Adiii ¢ :
/gfiabau Bench Rajgarh Road,%l;ai 3L wahat Eu%i&os
e 1s, requested 0 acknowl ¢l é: Lecadpt| of the £ollow
Fecos 19. 8 has referencs|to Ns No »CAT/GH!/WJ
4.,06,2005, ' ; o o § ‘37 ,
1, ‘0,7, 24/03 Part *a' a. 1 W1 L |
with Orgl.Jdud e | ! ' S 1 : Co :
2. R,A. 9/04 Part *a* | AR TS | B L '
ih" with OrglJndgement. il ‘; SRR | I T |
AR el g :
i 3 Nos. Fueb.i | ) | ; I i £
] ! A \ ! ' )
Lot l : : ;_' i j
o Al 2y omes |
! A el 1 i \
f 1 il ol :
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. ; sttiReglstrar (148) ’
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ORDER (ORAL)

SHRT MUKESH KUMAR GUPTA, MEMBER (J)

In thisa application a challenge has been made

to the action of respondent nos.1 to 4 in not including

the applicant’s name in the A1l India Seniority List of
Aasistant Engineer (Civil) despite representations made

by him and conéequently not promoting him to the next:
higher grade of Executive Engineer (Civil), averlooking
him, though several of his juniors were promoted vide

order dated 23rd January, 2003.

2. The actual matrix of the facts are that: The
applicant who belong to Scheduled Tribe community, after

completing Diploma Course  in Civil Engineering in the

year 1971, joined as Junior Engineer (Civil) on 3rd

July, 1972. During the course of service, he was
promoted to the next h(gher grade of Assistant Engineer
(Civil) with effect from 16.12,. 1978 vide P&T Board Ordér
No.64-11/78-CW (P&T) dated 28.10.1978 (Annexure-T). TIn
the All India Seniority lList of Junior EFngineers as on

1.10.1979, his name was incfuded at sl.no.166. Hié name

'was- also included in the All Tndia Eligibility lList of

Junior FEngineers for promotion to the grade of Assistant
Engineer (Civil) issued vide memo dated 6.6.1989 at
sl.na. 125(A). vRespondents 5 to 7 appeared at sl.nos.
171, 199 and 356 respeﬁtively in the s#id All Tndia
Eligibility List. Tt is contended that the applicant

cleared all the departmental accounts papers for the

%
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post of Assistant Engineer (Civil). It im stated that a

notification dated 27th September, 1989 was isswmed by .

H

the Tetecom Board, which did not include his name and as
_such he submitted a representation dated 17.10.1989 with

a prayer to include his name but there was no response.

He submi tted several representations/apbeal followed by .

. variﬁus _.reminders . like 22nd Decembher, .. 1997, . 1998,

29.11.99 and 26th June, 2000. He . was  assured .by. the ..

~authorities that,vthe,mista§e in not. including his name
would be rectified but no positive actidn had been taken
,bywthe, respondeptsL All ffndia Seninrity- Listf.'of“
;Assistant,;ﬁngine;r‘.(Civil) was ,géain- issued on¢]5th
,March,.ZﬁﬁtJbutythe’ same  did. not include his name.
Another notification dated 15th March,420021waé,jssued.n
: cirbqlating prnvisinnél seniority list in the grade.. of
Aésistant‘, Enginee; (Civil) which.. alsoL Qmitteﬂ_ the

aphlicant‘s name. . The applicant” submitted

. representation dated 4.4.2001 which was.duly forwarded..

 tn the. concerned autharities  but no action had been
taken. In the meantime, based on DOP&T O.M dated.  9th
August., 1994,.nn cnmpletfon nf 244years of ser?ice; ‘the
applicant was granted second financial upgradation under
ACP Scheme vide order dated 27. 12. 2000. -Thé‘respondents
a]so,‘issﬁed a .provfsidﬁa!lsgniority tiat 6f Assistant
ﬁngineer (Civil) ,on 2ist  September, 2001 which Also
omitted the applicant’s. name for hoi§hymeunr,feasnns.
Tnstead of réctifying the mistakes/omissinn; the
reépnnﬁents issued order . dated 23rd, Januafy, .2003

promoting 21 officials to the next higher grade of

*
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_ Executive Engineer (Civil), including respondents § to 7
who were. juniors to the applicant. Being aggriéved with
the respondents action, the present. application has/baen

preferred the present 0.A.

a. ~ . Shri G.K. - Bhattacharya, learned Senior

Advocate assisted by Shri B. Choudhury contended ~that .

the  action of the aunthorities in omitting the

"applicant’s name from the All TIndia . Seniority list is
AN

,illegal,“,afbitrary and discriminatory besides being

violative of the principles of natural justice. Despite

the fact that the applicant was allowed second financial

,uﬁgradatinn on completion of 24 years. - of service,.  his

name had not been included in the seniority jist without

any rhyme or reasons. - Tnatead of ‘rectifyingf the
\
mistake/omission in not including the applicant’s name

v

in the seniority list, the respondents promoted Zi

officials iné!nding 3 of his juniors to the next higher

grade of Executive Engineer (Civil), which action under

no circumstances could be justified.

4. . The réspnndents 1 to 4 on the other hand

filed the reply and contested the applicant’'s claim.

Shri B.C. Pathak, learned‘Kdditibnal_Ceﬁtra] Government.

Standing Counsel appearing for the respondents raised

following contentions:

(2)That the present. application is barred by law of
/ .

limitation and =suffers from laches. The applicant

it
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remained silent for nearly 14 years and it is well
settled Ilaw that the settled position after a long

period of time cannot he unsettled.

(b)The next contention raised by the Iéarned counsel:
was  that ‘this Tribunal has no jurisdiction as the
applicant js working in BSNIL. In the absence of.
specifiec notification under Section 14 (2) of The

_Admdnistr#tive Tribunal Act, 1985, this  Tribunal. would
. have . .no Jurisdiction to . ‘entérta;ﬁ . the present

application.

. On merits it was contended that since . the
~applicant w#s not ﬁ regular Assistant Engineer (Civil),
his name did not appear in the seniority list and
accordingly he  was not cnn;idered for ﬁ;omotion to the
ﬂext‘higheripbst of erﬁutive Engineer. The provisional
gseniority list dated 218t September, ‘2001 would be
finalised only after considering all the represent#tions
ma&e including that of the applicant. Theée name of the
applicant'was not included 'in_ the seniority list of
Assistant Engineer (C) as he had not passed the
prescribed departmental qualifying examination which was
essential for regularisation in the said cadre and the
said fact was so0o admitted by the applicant in his
representation filed as Annéxure—A3 dated l7£h October,

1989.

>



In para-12 of the reply ;sf;tement» the
respondents stated as follows: "The application is
premature as neither thé provisional seniority list has
heen finalised nor the applicant has been~regularly
... promoted to the grade of AE (C)." Tn view of the . above,
it . was contended that the present app!ic#tinn is ftime
:hgrrgdwby deiay and laches. Strong reliance was inacéd
by Shri B.C. Pathak, = learned counsel. for the
,raqunﬂents_nn ATR 1999 SC 1510 iB.S.. Bajﬁa and Another
va. . State aof Punjah & Others) & CAT  Full . Bench
“_'Dgnisinn,_ an.ITI, Page 206 (Kamél Kishore Narang vs.
Union of Tndia & Others), ATR 19490 SC 10 (S.8. . Rathore
ys.quState"wnf__M.P.), 1993 (1) ATR 855 (SC) (Ratan
Chandra Samanta va. Union of India), 1998 SCC (1.&S) 611
( B.S. Baﬁeja vae. State of Punjab), 2602 (1) S1.Y 352 -~
Delthi High Court (Shri Ram anql Verma v=s. Union: of
Tndia and Anr.) & 2003 (3)_ SI.J 251 - Lucknow Bench

(Sudhir Sharma vs. Union of Tndia).

5. . We heard learned counsel for the parties at

length and perused the pleadings carefully.

The first and foremost issue which;neéda
deterﬁinatinn is whether the present application is hit
by limitation. In other words, is it time barred? As
noted herein above, the respondents in reply para-12

have stated in specifie that neither provisional

4
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.8eniority list hasMbeen.fihalised.nnr_the applicant. has.

been promoted on regular bhasis in the grade of Aasistant
Engineer tCiQil)._ Once the respondents contend that the
applic#tion i’  premature, then how in the same breath
they can be allowed to contend that the application. is
time barred. L Suéh contradictory and conflicting.
contentions cannot be accepted on. the face of it.

Therefore, the respondents piea that _the present

application  is time barred is misconceived and
accardingly rejected. e
6. .. . The. .second fundamental issue which. need .

determination is whether this: Tribunal has  jurisdiction
over the issues raised, as contended by the respondents.
Tt was vociferously .contended by the‘reﬁpnndents_that
ﬁhe.applicant even as on date is wdfking in BSNI. and in
the absence of notification iasued under Section 14 (2)
of the Administrative Tribunal Act, 1985, cnnférring
Jurisdiction of this‘ Tribunal‘ over - the emﬁloyees of
BSNI., the Tribunal has no jurisdiction to entertain the
present applicatfnn. It is undisputed fact that the
applicant as on date has not been absorbed in BSNI.. Tt
is also admitted that the applicant is neither a Group

C' or Group "D’ employee but holding a Group "B’ post.

Tt is also indisputed fact that that the applicant’s -

‘bagsic grievance is non-inclusion of his name in All

Tndia Seniority list, for which inaction, cause arose

-

Y



-

~

i b o v £

s,

.when. . he. was wprking in the Department.of_Cbmmﬁnicatinn.

-

A. coordinate Bench of this Tribunal at Bangalore. in-0.A.

Nn.810{1996'decided on 5.6.2002, on a simiilar issué. of

Jjurisdiction over the employees of BSNI. held as

- fotlows:- '

[

, .Tf tbét is  s0, whenever the services of a person
hnldlng the civil post under. the Central Government. are
placed - at the disposal of such Corporation,.  this

. Tribunal has juriadiction in view . of. Section

14(1)(b)(iii) . of the Administrative Tribunals Act, 1985
(’AT Act’ far short). While considering . Section
14(1)(b)(iii). of the AT Act, in 0.A.No.58 oi 2001 and .
connected P&SPS,‘ vide judgment . and order dated
2-05-2002,: this Tribunal, by follow1ng the. judgment of .
+the . Feniral Administrative Tribunal, Delhi Bench in C.P.
‘Mathur Vs. -iinion of India and: ofhera“?{(i@QQ)wvgi ATC
185] “has held ‘that ‘under Seection: 14(1)(b)(iii) this
Tribunal has: jurlsdlotton reg_rdlhg 1he _servroe of a
person . plnvpd“ at i y ' ‘
“Society 'owned’ or” 0onfrolled by Gnvernmenf of - India.
In thia view  of the matter; we are of the considered .
~opinion_that fhls Trlhunal has juriadiction regarding
fhe Central : ‘ : ted -
Corparation wh:oh is under the onntrnl

Gnverqment.uf{gmphaals supplied) -

~

The aforesaid law was recently followed by Baugalpre
Bench vide its. judgement, and oréer.dated 7th October,
2003 passed in 0.A. No.736/2002, G.  Ramanathan va.
Union.of India  and  Others. We  may note that the

appliéant has not yet heen absorbed in the BSNL and he_
continues to 6e on deemed deputatiqn tn.BSNL.. Tn view
of the law noticed herein abovg, which squarely applies

ta the facts of the present caae; we overrule the
objection raised ﬁy the respondents and hold that this
Tribunal has juriédictiﬁn; rggarding the appjicaﬁt’s

grievance who is ~placed at the disposal of BSNI.

- owned/controlled by the Government of Tndia.



7e... . .. Next and - last igsue  which require

determination is whether the appiicant could be said to .

. be . promoted on officiating basir as Assistant Engineer

C{Civil) purely on adhﬂv and - temﬁbrary . basis,

particuiarly when he has nelther been reverted nor fhere

is ary break of ahy nature in the said post Iearned
Senior Advocate Shri Bhattaoharya atrangly urged that
under no circumstances a person whao was pfnmqﬁed on

~

officiating basis in the year 1978 could be treated on

adhoc basis particularly when he has put in more than 25.

_years,'of service and he continues to work. ln the sald

post iithout aﬁy interruption or hreakan»‘OnvﬂtheA other
hand, not only hls nnnua] increments were rPleased . eve
he was allowed to cross efflclency bar. Not nnly these,
he was even granted the second financial upgradatlon on

complet.ion of 24 yeqrs of service in termq of DOP&T O. M

dated. 9th August,.!gﬁg:-rFurtHer,,itvwan emphas:sed that

tﬁevapplicantfhad'clearéd all the departméntal accounts

paper _of. Asstsfant Engineer (C) as early as in the year

1983 - 1986. " A specific. averment to the said aqpevt wag

‘made in para~4.2 of the 0.A. = learned - Senior counsel

produced before us the result of Departmental
Examination: for Asaintantlﬁﬁgineers (Civ?l)/ﬁDR)/AEs and
Asstt. Director of Hort. held..frdm-_zoth to 24th
Dﬁcémber, 1982 to ghnw 'that the applinant passed the

Paper-B (i.e. Accounts Paper T17) in the year 1983 fnr

which the examination was ‘held  from 20th to 24th

/

December, 1982. ~Similarly, Qidhﬂcnmmunicatinn dated
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22nd January, 1957, which circulated ‘the tist of
officials who had quatified in the departmental
qualifying examination for the maid post, show that the
applicant had passed T and TIT paper. Similarly order
dated 22nd December, 2000 granting applicant second
financial upgradation in the pay =scale of. Rs.
10,000-15,2000 on completion of 24 years of service was
also produced before us. On the query raised by the,
Bench; particularly to the said order, the respondents

were unable to react to the said aspects.

8. We may note that it is well settled iaw Iaid
down by the Hon'ble Supreme Court in Narender Chadha &
Ors. vs. Upinn of Tndia & Ors. (1986 2 SCC 157), that
an appointment cannot be treated as adhoc or temporary
especially when the official continues to work for
fifteen to twenty years without any break. Paragraph 21

reads as followsa:

.

As observed in D.R. Nim, 7.P.S v. Union of Tndia
[1967] 2 S.C.R. 325 when an officer has worked for a
tong period as in this case for nearly fifteen fto twe
years in a post and had never been reverted it cannot be
held that the officer’s continuous officiation was a
mere temporary or local or stop gap arrangement. even
though the order of appointment may state ro. In such
circumatances the entire period of aofficiation has to be
counted for seniority.”

9. The ratio laid down in the aforementioned
case squarely appliea to the facts of the present case.
Follawing the ratio laid down in the aforementioned

judgements, we are of the considered view that under no

*
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~eircumstances the app{icantiwho iﬂqwérking1§8- Asgistant.

- Engineer  (Civil) since 1978 could be treated as adhoc.
uaﬁd temporary as proejected by the reépnndenté.- At no.
pnint \of‘time tﬁe applicént was ever ihfbrm?d ahduh hjs
being treated in the =said bost. of >Aﬁsistant EngiﬁeerV

'-_.(Cigil)las adhoc and temporary. When thenabplicant was
5llowed.ai| the éncrements which fell due, as .well 'an
,aljnwedvgto “crnss_,the efficiency bar hesideg gfant of.
‘secondffinaﬁcial,upgradaiion and aiéoathe-fact that., he
ywaﬁ,:never reverted frnﬁ_the,said_pnst,eQ@n”fnr a,ddy}ugﬁ
i_e&i.techn{cal break, it would "not.  be 'justified ?ov

» tréat .the applicant as Assistant,ﬁnéinégrpon‘adhoc,anq .
AtEmpnfarx‘hasis‘,,When ”the‘,applicaﬁt_ had ‘passed“vthe

}rdepartmenta] qualifying examination in theﬂyearﬁt§83-86,, .
why he was not regularised,-femained unexpliained by the-

respondents.

10. . .- In view of the»disdusnion made hereinabove,.
‘we find.meriés'in.the apblicant'svcontention.that;{theré -
was no justification in not includfng'hiﬂ name in the
All Tndia Seniarity list of Assistant Engineer' (Civil).
Since the app!icant'é namev;as not. inclhded in‘tﬁe All
Tndia Seﬁi&fity ‘liat 'of Assistant FEngineer ‘kCivil)g
‘without any justification, he was depfived of the right
of Vcnnsideration to the next broﬁotional)~post of
Fxecutive Engiﬂeer (Civil). - The vplacemeﬁt ‘of-
4requndents..5“.ﬁn~'7 in- the eligihiliﬁy list dated

23;6.1989 ﬁas;.=alsov not disputed. This being the

X



- position,. we find that had the applicant’'s name heen. .

figured .at . the - appropriate. place  in the Ail. . Tndia. .

Seniority . list of Assistant Fngineer (Civil), he would

«

not_have been deprived of the right'of»considefation»for e

_.promotion to the next . higher post of Executive . Engineer

, 11MMWWMf;:”In,_view of the  foregoing .discussion, the

.. order:~ . ..

»ﬁ;pneﬂentbapplicationhis.allowed by passing the:- foliowing

(Civil). ..

x,

e S
M

we . (i) . In, _view of the .law laid down by the .

. .- Bangalare: Bench of- - this- Tribunat, - the .

i respondents objection that in the absence of .
- notification issue by Section 14 '(2) of- the .©

" - Administrativewu.Trjhunals - Act, - 1985, the ...
.. Tribunal has-nGVjurisdfétion to entertain-< the !
,:present*f'apprication “as - the appllvanf in. -

‘working under:-BSNI; is nverruled
... (iiY o Tn: view ‘of the respondents’ statement.
made in paragraph 12 of - the  reply that the
present application is premature as neither
- the provisional- seniority list: ‘has been
finalised nor the appliicant has been regularly
promoted to the grade of Assistant Engineer
~(Civil) and on the other hand contending: that. .
the . cause .of  -action “time barred’ and.
. therefore the present appllcatlnnu i hit by
delay  and - taches is found to be inconsistent .. -
and contradictory on the  face of it and
. accordingly the said plea is rejected;

(iii) "Since  the applicant was. promoted as
: Assistant’ﬁngineer (Civil) ~vide- order dated:

13.11.1978 - (Annexure-T) ' and -continues to bhe’

functioning in the said post without any break
or reversion, is held to be holding the =said
- post on regular ‘hbasis partlrularly in view of -
“the law noticed: herelnahove,v= S

TE

(iv). As  the applicaﬂt'-is~.functioning as
Assistant Engineer (Civil) =since 13.11.1978,
the respondents’ action in not including his:
name in the provisional seniority ltist issued
faor. the 'said'caQre ig held to. be  illegal;:
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N A B aooordingly‘ a- direction. is.~issued' to..
. reapondents to. include the appltoanf 8 name at.. °
.appropriate piace .in the senlorlfy tist of. the

’ g - ‘ 3". L . I

3

) - -said cadre- with all - onnsequentlal henefits

Consequentlyﬁf- the

"w,;respnndents no.1-4 are . dtrected to «~consider

sg,(vii):No cnnt$¢.--

him for. promotion to the grade of. eroutlvew.
.. Engineer (Civil) from. the date: his. juniorg ...

.. were promoted . vide order. dated 23.1.2003.

5J”pH“WPVPr| he will not. be entitied to any .. back. ..
- wages on ‘the said account... &

..{vi). The aforesaid exercise shall be onmpleted«_‘
w;aq early as possible and in any event within a ..
... period of  three. months - fromn . the: date  of.

'+ receipt of the aorder. '

PRAHLADAN) . .. oo oire

“including right to lprnmntlon ‘to - the nexfwm 
_higher post-of Executive Engineerl or  further . :-

. promotion, if S any. .

. ( lKFQH KUMAR. GUPTA)
COMEMBERCQA) - cvist oS g MFMBFR 3
ST 1 PPN
3y
PN {
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LIST OFPATES & SWRNOPSIS

Jeined as Junier Engineer(Civil)in the Pesl & Telegra b
Departeent, .
Premeted teo Assistant Engineer(Civil) w.e,f, 16-12-78, L
In the All India Senierity List of Junier Engineer \f..
the applicent name appeared at SNe 166 .. ., ANNEXURE~
Page- 14,
All India Eligibility List ef Junisr Engineer(Civil)
applicant name appeered at SL.Neil125(A) » ANNEXURE -
Page-17.

All India Premetien List of Junier Engineers and their
appeintment to efficiate en regular basis as &, Ev(Civi
in the gcale of K.20€0=350C/-w,esf. 26-9~89,Applicant
name was emmitted, '

Aepresentatien/Objection, . « « ANNEXURE-Jm
Page"29¢

EY
Filed representatisns for inclusien ef his name in th
All Ineéia Senierity List ef ‘Assistent Engoneers(Civil

« o ANNEXURE
Page 32-3
Previsianal All India Senierity List ef Assistant

Engineer (Givil) was circulated Applicent name was
omi tted Respendent Ne,5,6 and 7 name appeared at 285,

286 and 370, + s ANNEXURE
Page 38-4
Applicant submitted representatisn , « +ANNEXURE

Page 48,
In the meantime applicant was granted Assured Carrie
Pregressien Scheme,

Anether Previsienal Senierity List of Assistant Engi
(Civil) was puslished ¢Applicant namewas again emit

submi tted representatisn fer inclué’ion of his pame i

senierity list wvhich was duly ferwarded, . ANNEXUKE
Page 5@,

Instead of rectifying the emissisn the autherities
Premoted 21 efficers te Executive Enginner(Giud l)
including Respeneent Ne.5,6, an€d 7y

This shewed that the autheritiés have rejected
the applicantis representatien dt, 17-8-82 with

assigning any reaseny, < « ANNEXU
R Page 54
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI

BENCH: GUWAHATI

(An Application under Section 19

of the Administrative Tribunal Act, 1985)

0.A. NO. 024 OF 2003

Sri Belha Ram Saikia « Applicant
—Vg—
Union of India and others « Respondents
I NDEJX
S1 No. Particulars Page No.
1. Application J.-—k)_lQ
2. Verification 13
3. Annexure - I , P Al
4, Annexure - II ¢ 1Yo &X
5. Annexure — III Do 31
6. Annexure - IV (series) SR~
7. Annexure — V . O&Fe4 7
8. Annexure - VI 4&+e A
9. Annexure - VII (series): S0t & D
10. Annexure -~ VIII o Shdo B¢,
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BENCH: AT GUWAHATI

o ¥ afihlicar]

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI g
e

(An application under section 19 of th

e

Administrative tribunal Act, 1985)

0.3 NO..LAR of 2003

Sri Betha Ram Saikia,

Son of late Lakheswar Saikia,
Assistant Engineer (Civil),
B.S.N.L. Civil Sub-Division-V,
Guwahati.

« Applicant
-VS -

1. Union of India
Represented by its Secretary
(DOT), Ministry of | Q‘
Communication, Sanchar )
Bhawan, 20 Ashoka Road,
New Delhi - 110001.

2. Chairman-cum-Managing
Director, BSNL Board, Delhi,
Sanchar Bhaban, 20 Ashoka -

Road, New Delhi.

3. Senior Deputy Director
General (B.W.), BSNL

Chandrik Building,



——

(10" Floor), 36 Janapath,
New Delhi-110001.

4. Chief Engineer (Civil),
BSNL Assam Civil Zone,
Mitra Building, Ulubari,
Guwéhati-781007.

5. K.H. Ramappa,
Executive Engineer (C), DOP,

Mysore.

6. U.N. Naik,
Executive Engineer (P & D),

DOP, Bangalore.

7. M.S. Rajmohan Prasad,
Executive Engineer (P&D),

DOP, Bangalore.
- Respondents

1. PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE.

i) Illegal and arbitrary action of the
authorities in not including the name of the
applicant in the All India Seniority list of
Assistant Engineer (Civil) since long in

spite of several representations.

ii) Illegal and arbitrary action of the

authorities in denying the applicant



advancement in career by not including his
name in the All India Seniority list of
Assistant Engineer (Civil) even after his

name appearing in the Zonal Seniority List.

iii) - Order No. 3-2/2002-CWG dt. 23.01.03 issued by
Under Secretary (CWG) whereby 21 Officers
were promoted to the grade of Executive
Engineer (Civil) including Respondent No.5, 6

and 7 who are juniors to the applicant.

2. JURISDICTION OF THE TRIBUNAL:

The applicant declares that the subject
matter of the order against which he wants
redressal 1is within the jurisdiction of this

Tribunal.

3. LIMITATION :

The applicant further declares that the
application is within the limitation prescribed
under Section 21 of the Administration Tribunal

Act, 1985.

4. FACTS OF THE CASE :

1. That the applicant begs to state that he

belongs to Schedule Tribe Community and after

completing his diploma course in Civil
A ———

Engineering from Dibrugarh Polytechnic in the

yea he joined service under the Post and




Telegraphs Department as Junicr Engineer

-~

(Civil) on 3.7.72 and was posted at Shillong.
Map———_
Thereafter the applicant in recognition of his

faithful and commendable service was

to the post of Assistant Engineer (Civil)

[ “S— .

- —

w.e.f. 16.12.78~zide P & T Board Order No. 64-
11/78-CW (P&T) dated'28.10.78(“»\m»€§\ ondan &f: R,

A copy of the promotion
order 1is annexed herewith

and marked as Annexure-I.

That the applicant begs to state that in the
All India seniority of Junior Engineers on

1.10.79 published by the authority his name
Q—F——‘

appeared at serial No. 166 and in eligibility

L

list issued vide Memo No. 8 (9)87/TCC/SH/1215

LN e L}

dated 24.6.89 his name appeared at serial No.
——— -

125 (A) whereas the name of the Respondent
— ,
No.3, 6 and 7 appeared at serial No. 171, 199

and 356. The applicant further states that he

has also{cleared)all the departmental Accounts

A — i

paper of Assistant Engineer (C).

& 3

The relevant extract of the
All India Eligibility of
Junior Engineers (C) is
annexed herewith and marked

as Annexure-II.



E . 3. That, thereafter, the applicant came over the

Telecom Board’s notification No. 57/89-CWG

.- )

dated 27.9.89 which shocked and surprise him
when he é;:;asbis(Pame omitted in the list of
All IndiarPromotiog*Iiééﬁéf Officeré %hé ﬁere
allowed to officiate on regular basis as
Assistant Engineer (Civil) in the scale of Rs.
2000/- to Rs. 3500/-. Thereafter immediately on
17.10.89 the applicant filed a representation/
objection before the Telecom Board with the
! prayer that his name be included in the 1list,

but there was no response.

A copy of the representation
/objection is annexed
herewith and marked as

Annexure-IIlI.

4. That the applicant begs to state that as he 'did
I not got any response to his representation/
appeal dated 17.10.89, the appellant again on
22.12.97, 1998, 29.11.99 and 26.06.2000 filed
several representations/appeals before the
Respondent No.4 for inclusion of his name in
All India Seniority List of Assistant Engineer
(C) which were duly forwarded to Respondent
No.2 and 3 for necessary' action and all the

time the authorities assured him that the

mistake will be rectified.




6
Copies of the
representations /appeals

alongwith the forwarding
letters are annexed herewith
and marked as Annexure-IV

(Series).

That the applicant begs to state that the
authorities instead of including his name in
the All 1India Seniority List of ‘Assistanf
Engineer (Civil) again on 15.3.01, the office
of Respondent No.4 vide its notification No.1
(59) 2000/ CE-ASM/GH/43 dated 15.3.02
circulated Provisional Seniority List in the
grade of Assistant Engineers (Civil) issued by
the Joint Deputy Director General (B.W.) by its

office memorandum No. - 5-1/2001-CSE dated

27.02.01. The appéifossh was again surprised
when he found his name omitted from the
seniority list while the name of officers who
are junior to him including the name of
Respondent No.5, 6 and 7 appeared in the 1list.
The name of Respondent No.5,6 and 7 appeared at
serial No. 285, 286 and 370. The appellant
immediately  on 4.4.2001 submitted his
representation before the authorify, which was

duly forwarded by Respondent No.4 to Respondent

No.3 for necessary action.



ot

The relevant extract of the
provisional seniority 1list
and representation  dated
4.4.2001 are annexed herewith
and marked as Annexure- V and

VI respectively.

That the applicant begs to state that in the
meantime the applicant got Assured Career
Progression Scheme (known as ACP) after

completion of 24 years service vide order No.3-

1/2000-CWG dated 27.12.2000.

That thé applicant begs to state that the
authorities again on 21.9.2001 circulated a
Provisional Seniority List of Assistant
Engineers (Civil) in the P & T Civil Wing and
there also the name of the applicant was
omitted for no apparent reason. The applicant
thereafter on 17.8.02 awd 2¥.%6.2082 filed
representation for inclusion of his name in the
All India Seniority List of Assistant Engineer

(C) and allotment of Staff number, which wass
duly forwarded.

Copggy of the representation:
Aownos\&fma 11 PN .

dg%wﬂiannexed herewith and

marked as Annexure-VII

(Series).



That the applicant was hoping that this time
the authorities shall rectify the mistake/
omission and grant him promotion to Executive
Engineer (Civil) to which he is otherwise.
eligible. But the authorities instead of
rectifying the mistake/omission has now issued
impugned order No. 3-2/2002-CWG date 23.1.03
issued by Under Secretary (CWG) to the
Government of India wherebyi}illg Officers were
promoted to the grade of Executive Engineer
(civil) including Respondent No.5, 6 and 7 who
are junior to the épplicant. This action of the
authorities showed that they have rejected his
representation/appeal dt. I%.08.2002 without

assigning any reason.

Copy of the impugned order
dated 23.01.03 is annexed
herewith and nmarked as

Annexure-VIII.

That the applicant has become highly aggrieved
by the impugned actions of the authorities in
not including his name in the All India
Seniority List of Assistant Engineer (Civil)
thereby depriving him further advancement in
career and as such he is approaching this
Hon’ble Tribunal for relief. The applicant has
come to know that the authorities are

initiating process to fill wup some more



vacancies in the Grade of Executive Engineer
(C) and as such unless some interim orders are
passed the applicant will suffer irreparable

loss and injury.

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS :

I. For that the action of the authorities in
omitting the name of the applicant from the
All India Seniority List of Assistant
Engineer (Civil) is highly illegal,
arbitrary, discriminatory and in violation
of principle of natural justice and as such
the impugned action of the authorities is

bad in law and is liable to be set.

II. For that the éuthorities by not including
the name of the applicant in the All India
Seniority List of Assistant Engineer
(Civil) has denied him promotional
opportunities/advancement in career which
amounts to7 violation of Article 14 and 16
of the Constitution of India and as such
the applicant is approaching this Hon’ble

Tribunal for appropriate relief.

III. For that the action of the authorities in
promoting 21 officers to the grade of
Executive Engineer (Civil) including
Respondent No.5, 6 and 7 who are Junior to

the applicant without solving the genuine
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grievance of the applicant is highly

discriminatory and the same is bad in law.

IV. for that, the authorities did not make a
fair assessment and instead of rectifying
the omission/mistake on their part, the
authorities by promoting 21 officers to the
grade of Executive Engineer (Civil)
including his juniors have reje;ted the
appeal of the applicant without any reason
and as such the same is bad in law and is

liable to be set aside.

V. For that, in any view of the matter, the
impugned action of the authorities 1is bad

in law and is liable to be set aside.

6. DETAILS OF REMEDIES EXHAUSTED:

The applicant had submitted a
representation dated 1%.08.02 and the authorities
by promoting 21 officers to the grade of Executive
Engineer  (Civil) including his Jjuniors i.e.

Respondent No.5, 6 and 7 have rejected the same.

7. MATTERS NOT PREVIOUSLY FILED OR PENDING WITH

ANY OTHER COURT :

The applicant further declares thaﬁ he has
not pfeviously_filediany application, writ petition
or suit regarding the matter in respect of which
this application has been made before any Court or

any other authority or any other Bench of the
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Tribunal nor any such application, Writ petition or

suit is pending before any of them.

8. PRAYER:

It is, therefore, prayed that

~ Your - Lordships would be
| pleased to admit this
? application, call fbr the
: entire records of the case,
i azsk the respondents to show
cause as to why the name of
the applicant should not be
included in the All India
Seniority List  and thereafter
| promote him to Executive
f 1 Engineer (C) and after
perusing the causes showh, if
any énd hearing the parties
direct  the réspondents t

include the name of the

applicant in the All India

Seniority List of Assistant

é Engineer (Civil)

thereafter promote him to

R LIV T e

e B e

ékecutiﬁe/ E;gineef 5(55 from
T ' ' '~ the date when his juniors were
: 50 promoted with all
consequential benefits and/or

pass any other order/orders as
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| | Your Lordships may deem fit
| and proper so as to grant
| adequate relief to the

applicant.

: And for this act of kindness, the

E applicant as in duty bound shall every pray.

9. INTERTM ORDER IF ANY PRAYED FOR :

| It 1is, further prayed that pending
disposal of the applications,} Your
Lordships would be pleased to direct
M the Respondents not to fill up any
future vacancies in the Grade of
Executive Engineer (C) and/or pass

any other order/orders as Your

Lordships may deem fit and proper.

And for this act of kindness, the

applicant as in duty bound shall everf pray

10. DOES NOT ARISE:

11. PARTICULARS OF BANK DRAFT/POSTAL ORDER 1IN

RESPECT OF THE APPLICATION FEE.
(i) I.P.0 No. . TQSST T

(ii) Date. : 1 \Q 0208,

(iii) Issued by Guwahati Post Office.

(iv) Payable at Guwahati.

| 12. LIST OF ENCLOSURES

As stated in the INDEX
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VERIFICATION

I, Sri Bekha Ram Saikia, Son of Late

Lakheswar Saikia, aged about 51 years, Assistant

Engineer (Civil), B.S.N.L. Civil Sub-Division-V,

Guwahati, (Assam) do hereby verify that the

statements made in Paragraphs No. 2 S

and )

are true to my personal

knowledge and the statements made in paragraphs No.

A.,...%yf.\y...g,“s{ and g

.............................. are believe to be
true on legal advice and that I have not suppressed

any material fact.

And I sign this verification on this the

- place:C;QcQa&<ﬂ§ ué&ug;% 4Zhn ;ﬂuaiﬂ

Date: 11 -RXR-0%.
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’ .j5'79—1976‘q9pies:9f.which-were ci:culatg@{videjour lettqr—of even numbel’ A
e o989, ¢ R o
‘You are requested to circulate the list among. the Junior !
. REL R 0T youerone,,Oomplaints-regarding placements oOn Circle ‘
T <imiority,~if any, may be.dealt by the Circle Offices themselves and i

cr Mevaion taken. intimated to us. Complaints regarding A1l India List
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38,

TP )
“V..C.Saxena
8. M.D Jaln

ﬂ”;V V&krama

.iH 5.80d4, ;} e

B Bagharendra Pao
| l“crlnlamanll

Shyam uunder q

.;A B.ULSdaS Raol
AD Gunchandran
;A N.Chandwaskar‘

-DoS SLLmaatava f
-.Ros Sagoo I .w
'-JQPUran Chand i
o t

.QGupta

=

Slfa Ram, Garg
V R.Gudi

R K,Aggarual
.PQG.Dan*k
:5,.Co Dy
B8.K.Songupta
S..Sen

0, P.Dora '
Pqﬁarthakur'
S.K.Dasgupta
L.K.Roy (S/C)
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30 9 66
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" Kanpue,
Calcutla
\J?Q Shillon1
o N Delnl
Q“'Puftd

Sbex
Calouths

““'Bangal oD

Tire s

3,69, .7 Madras
3;71=f Calouttg
. Ambala
" Madzas
e

3 71

‘ ﬂ-Bomhau
u°71.,\“fjmd'~‘ |
3°71¥ ..Bhppal
30713 l:LuuknquL
G.70°.  Bhopal |
3,70 N.Oelhi
3.71* N.Delhi
Y79 - . . Lucknow

.71 .- Bhopal

..

. Luckriow
Rangalows
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L
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03

271 7 = do -

« 13 . ~ do -

. - do =~
N.Delhi”
3.73f Shillenge
Falcutta
3eV3 - - do -

71+ Trivandnum

Calcutta
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S/SHRI ‘ L; ¢ {T”ﬁl PR o
G.P.Das - 11 b 607 153056 .. Calouttae
N»Q-FlefA. 20e1o66' Vi teBe 0 NeDelhd
:IG RoK. Nunthy : 3,70 - Bombay
2R.§ .Rana, . IR 3670 Alhmadanad.
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39,  M.K.Gupla 27,168 143459 Lucknou
40.;  S.S.Rana 122,68 143479 - do =
" 41.. ReLalaroi 21.4.68 8,7.75 Ambala
| 42.. Ralphy Faria 17.5.68 13473 Trivandzuin j
43.° P.K.Banerjee . 3.8.68 1.3.73 Calcutta |
44.. K.Muralikrishna 7.8.68 1.3.80 Hyderabad h
S 45,  K.N.Gala 19.10.68  1,3.69 Bombay i
46,7 Jyotirmay Roy "19,10.68  1.3.76  Shillong f
47. V.P.Gupta 21,10.68 143,73 Bambay
: 48.  S.C.Jain 16.11.68  1.3.71 N.Dalhi
,f. 494 R.Jebraj 26.11.68 143,73 Madras
) 50. V.VenKataraman 28.11.68 . 13,73 -~ do -~
, 51.. V.8cunschslsm 28,11.68 13,73 - do -
g ‘52,  N.K.Jain 21.1.69 1.3.71 N.Delhi (
53, . R. Satyanarayaha 27,1.,69 143673 . Madras ;
‘54,  AeKe.Chanda 19.2.69 1.3.73  ‘Calcutta |
55,  M.Mo.Bhatt 12.5.69 ' 14.11,79"  hhmadabad ¢
56, Oarshan Lal 12.8.69  1a3471 ‘N.Delhi -
57, Hl.C.Gulati 12,8469 1,311 - do =
: 58. 5. HoHaidaxn 3.9469 143,71 -~ do - )
539, 0D.K.Ray 27.,10,69 1e3e 04 Caloukta |
" 60 A.M.Mittal 4,11,69 1.3.79 Luckrniouw
. 61,  0.P.Chavan 7.11.69 7.11.72 Hydzabad i
62, Surssh Jsthra 5,12, 69 143473 Jaipur 0
63, ReK.Shukla 6012469 71,3473 N, Deihi
64, M- Balakrishnan 8.,2.069 1.3.79 Madras
65,  ReSuoba Nad 27.5, 70 1.3,75 Hydsrabad
CAG.. V.S.R.Rammadhin Rao 1.3.68 1.3.80 Hyderabad
67, J.P.Gipta 14.5,10 1,3,73 N.Delhi
68,  D.V.Ajasagl 2,1.70 143473 Bangalore !
69, - Chandra Klran(S/C) 6.1.70 ;2377+ ‘Bhopal @
70, J.S.Murthy - . 10.1.70 1.3.73 Bangalore ;
71..  L.P.Kudhuchkar 15,1, 70 15,1.70 Bombay ‘
22, P, Tukkaram (S/C) 5,2.70 1.3.80 Hyderabad }
73,  Y.Nagashuar Rao 23,1, 70 1.3.81 - do - }
74.  P.Upendranathan 21044170 1.3, 80 Trivandrum |
| 75,  S.M.Joezal 5,670 6.6. 70 Bombay |
| 76,  Te K. Ghosh 13,8, 70 Q.P, Patna {
77,  IL.Guha v, 9,70 1.3,76 - Calcutta f
78..  Go S.Chandran £.9.70 1.3071 Bombay
79,.  l.Hanumantha Rao 2,10.70 1.,3,81 Hydarabad, ,
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80. .S, Sardar (S/C) . 12,10.'70 1,3.76 Calcutta
81, S, Padmanabhan 10,10.70  1.3.80 Trivandrum
82.' MAcKeRoy = . 27,10.70  1.3.76 Calcutta
'83.°  H.N.Thakkar 4,12,70  1.3.73 Bombay
84,° ' A N, Upathyay 5.12.70  1.3.71 Ahmed abad
85. A K. Chakzohavty . 11.12.700° 1.3.7e°  Galoutta.
864; ° h.K.Tigga (5/T) 15,12,70  1.3.81  Patna
5 §7;5?1A B. Temkys 541471 1.3,73 . Bombay
88, V.J.Dahival . C11. 1.7 104479 Bombay
89y;  N.K.Nandi 160171 1,3,76 . Caloutta
oni: . K.K.Karjes (S/C) 1,30 71 1.3.75 Calcutta
©.91,i  R.P,Pal L 2,37 1.3.79 ~ do -
92;%. K.N.Saha (3/C} . 9,3.71. 143479 - do =
’ 9355. P.Neepa 23.3.71 143,73 Ahmedabad
94£;' P.N.Sharma 27,3, 71 143,73 - do -
95,1 R.N.Roy (§/C) 19.4.71 " 1.3.79  Calcutta
9647 SeU, Sanembakar 129,5,71 29.5.7¢  Bombay
97. Harpal Singh(S/™) 2.1.73 1373 Bhubane‘suar
98, S, K Bisuas 2.6, 1.3.79:..  Calcutta
99.! S.R, Pande = 10.6.77  1.4.77 Rowhay
100(. C.Gopalan 3.7.71.°  1.3.00 Madras
101. M.R.Parab = - 11.8471 1.3.73  Bombay
102, K, Kuttappan (S/7) 5,704 71 1,3,73 = do =
103, . K.P.Kapoor' . 6.10.71 ~  1.3.73 =~ de =
104, -AmTit Lal Mazumdar($/C) 7.10.71 1.3.79 Caloutta
105, S.K.Chaubey 11.11.71  1.3.76  Bhopal
106, S K.Bhardwaj ©  18,11.71  1.3.76 - do -
107, S, K. Luthra 1,12, 71 1.2, 76 Jaipur
108, D.R.famaiya 17.12,71 PERE Bombay
7 109,  A.Re $neshadri 26.12,71 13,79 Madras
{ : ']10.‘ K., Sounderajan 24.12,71 1.3.79 - Madras
. .- 1%1. P.G.Ramaswamy 26,12,71  1.3.75 Bombay
’r S 124 T Nu:uganafhan . 31 ;\’1 2,71 1.3, 7) Madras
113. DB.V, Krishna Raju 1.’1;\'72 143,81 Hyderabad
L . 114.  B.K.Candurde(S/C) 3.2472 3.2472 Bombay
Lo 415.  M.Hanumanbthu{5/C) 18.:.1 1.3.79 - do -
% 116. D,D. Prasad 28,247 . 1.8.73 Ahmedabad
[‘ ;]'17, Supriya Sengupta . 28,2, 70 1.1.,761 Calcutta
gi - 1184+ Rs Na PuSahu 9¢3.7§ 1.3.81 Patra
% 1188 P. Rajkumar{S/C) 18,9, 143481 Hyderabar
‘ 119, D-bddandaih 9.3.72% 1,3.81 ~ do =~
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';;"Dallp'Kumar (S/
" Ram Chqran (s/c)

14590
146,, ~

147,
148,
148,
150,
151,
152,
153.

154, .

155,
1564
157.,

1584,

159,

ReNe.Mukhopadhyay

:.;B.P.Mehra(s/c)

Devi. Singh.

-GQSgRamamoorthy-I
«DBhapan . Ueer Singh Vaid, 26,4.72
/%5, CaPatro- (S/T)
B], Salkla(S/T)

Salig hqmn(S/C) ~
Prem Singh (S/C)

‘»,Kamlesh mynar _Shazma

é Squeg

Radhey - Shyam .
. R‘c. Ka KhanSJ a.

Kumaxn
Surinder Kumar Sethi
H.sK.Chibbaxr

Vinod Gera 'y

" T.,KeChakraberty

MeM.Khanduri

- D, KoDey

Se Chakraborty
Surindar Kumaxr
PoCoJain *
S¢ie-Sharma

D+ BosmBahu
Ajesh Kumar

S Chanerca Shekara
Bhatt.
Anandi Saha,$/C)

Ramssh Tatlani
Sushil Kumar Sethi
D4Re Patel (S/T)
HeB.Rathod (S/C)
V.K.Joshi

Suresh Paswan(S/C)
Bal Krishan
B«J.Urankar

Re Ke Govil

Vinod Kumar Sharma -
¥e No Subramaniam |

-2~

T A A A bk e

p/SQOOO,

-4 - :
T Y 5, RS
20,3,72  1,3,79 Calcutta
13072 143,78 Bhopal
1904072 103,76 Jaipur
2604472  1.3.79 [ladras,

163076 Ahmadabad
20,6072 1,3,79 Calcutta
%7y2 1,378 Bhdpal esles;

5072 103076 N.Delhj
14e7072° 7 1,8,76 - do -
102,74 1.3.76 - do -

745. 74 123476 - do -~
172674 1,3,76 ~ do -
128.6.74  1,3,76 N.Delhi

301,76 1.3.76 ~ do -
17772 - Madras .
9,72 - N.Dalhi.
603472 - - do -
To8e72 .. -do -
28:7,72 . = -~ do -~
4,8,72 - ~ do -
11.8.72  1,3,79 Lucknou
1448472 103479 ~ do -
23.9,72 1.3.79 Caleutta.

3.8,72 17,1477 .~ Bembay
5.Bu72 . N.Dalhi
149,72 13,76 Bomb ay F
15,5,72 *1.3.79 Ambela
"0e11472  1,3.79 % . Jaipur
151172« T N,Delhi .
17,15:72 17,11,75  Bangalora
712,72 1.3,81°  Patna
27.12¢72  1.3,80 Lucknow
Tetod - N.Delhi
TheReTH 1.3.79 Ahmedabad
2.0a77 1¢3.79 Nmedabad
11,1273 14,11.79  Ahmedabad
27.1.75  1.3.81 . Patna
3141473 To 3,79 ‘Jaipur
S2.73 ‘144,82 Bombay

: 2073 1.3.80 Lucknou
2,273 - N.Delhi
1642,'73 1.3.80 Madra s




QB

e

———
By

ot .

. —— e =

K%- hE

2, 4o 5.
S« Nagarajan 2142,73 -, Madras
GeR.Joshi 24,273 o34 79 Bangalore
A.D, Zingadi- 2442,73 143479 - do - |
Ram Gopal 24,2,73 143479 ~ do -
P.N.Singh 103473 143481 Patna
Raghu Nath Ram(S/C)  3.3.73 1.3.81 - da -
R No Biswas(5/C) 8.3.73 143479 Caloutia
: . S¢Re Saxena 21,373 - N.De Lk
16648+ M.S.H.Raja 26430 73 1.3, 79 Rangalore
1684 H.K.Arora 28,3.73 143,76 Bhopal
169, AsGundanna 204473 143 79 Bangah sre
, 170 Co Ka Khatuani 1044473 143479 Jaipur
A/jﬂ1q' K«H.Ramappa (S/T}  13.4,73 143479 Bangalone
<:>¢n72ﬁ -JeAnanda 1304473 143480 ~ do.~
173, L.K.Ahuja 1904, 73 - N.Delhi
1744 Ravindra Bahuta 19,4, 73 143,80 ' Lucknou
175, Jasbinderjit Singh 28,473 - N.Delhi
1764 Prem Kumar 28.4.73 - © N.Dalhi -
177, Satyanarayana Murthy  30.4, 73 14381 Hyderaba!
178, K.Ramesh 7.5.73 143.81 Hydezan i
179.; Pramod Kumar 15,5473 1.3.80 Luckncw
100,, S.Rey Chowdhury 165,73 - Srillong
‘181 J.A.Shah 23,5,73 1.3.79 Eopal
182+ AdK.Stivastava 23.5,73 13476 Chopal
1834 P.BJVisvakarma - 2645, 73 . 28,6,77 B zpa
184., Ch. Bhaskar Patro (6C) 1~G,.73 143480 Culoutha
1854, A- Ha Khan 1.6473 1761, 77 Bombay
186+ S.E€.Agarual 4.6,73 143,80 Lucknow
187, Pradeep Goel 4eGa73 163,80 Lucknow
188, ' Vinod Kumar Mehra Gebe 73 14380 Lucknow
189« S, N, Shiarma 15,6473 - Lucknouw
190.. Som Dutt Sharma 746,73 143480 Jaipur
197+, P.K.Mandal 12,6473 1.3, 80 Ambala
192.7 P.0.Johnny 15,6473 1,3,80 Bangalare
193,  A.R. Apte 1606473 1646476 " Bombay
_ 194, Basudev Sahu(SC) 21,6, 73 1.3.80 Calcutta
w735, K.C.Das (sc) 2146,73 143480 " Calecufta
- 196. M.M.Srivastava 27,6473 - Bhopal
197, ReKoMathuria 10,7473 - N.Do 1k
8.. P.Pal L 23.7.73 143480 Shillong
Gigfjigq ULN.Naik (sT) Q//& 23,7473 - Calcu*ta
200« ReK.Likhyani 1.8.73 1.3.80 Jaipur
Y 6aoonrrn




A

25

o

kY
h

9
s

¢
A
&

A

- Q4 -

s

&
‘
f

—_ 5 e a.\ ; '
“Te =7, 3, 4. 5y R
201.- C.Vidyasagaran 3.8.,73 1e3481 Frivandrum
202. J.Satysnarayana 160873 1,3.81. Hyderabad
203, “C.HoMardian 18.8,73 - Hyderabad
%04, P.V.Subha Rao 20.8,73 1.3.81 Hyderabad
205, Mayadhar Sahoo 22,8.83 1411480 Calcutta
206, K.P.Velayudhan 4,9,73 411,79 Ahmedabad
207. A K.Saha ©10.8.73 - Calcutta
208, V.K.Chowdhury 1249.73 13476 Bhopal
209, GeR. K.Chouwdhury 15.9,73 1.3.81 . Hyderxabad
210, K.G.Divakapan Nair 159073 Q.P. Tricandrum
211.. B.Rajagopalan  17,9.73 1.3,80 Madras
212, D.A.Tejuani 17,973, 176476 Bhopal
213, R, Ps Sathyarthi (SC) 17,9, 73 1749476 Bhopal’
214, V.C.BUllasuara Rao  17,9.73 1,3.81 Hyderabad
215, R S.Mahoralia 18,9.73 - Lucknou
216, Syed Rahamathullah  19.9.73 1,3.82 Hydarabad
217+ Go. Bhaskara Rao 1.10.,73 1.3.82 Hyderabad
2180, T.MeTalikati 18,10,73 ~ 1.3.80 Banfalore
219, . T.Ganushan 18.10.73  Q.P. " Bombay
220, - S.Kirithivasan 1,11.73 143,80 Madras
2214,  S.CoGupta 13,11, 73 1,3.80 Lucknou
222, ReSeYadav 21.11.73 1.3.80 Lucknou
2234\, PoGarg 30,11,73 1480481 Lucknou
224, S. N, Saha 1141474 143480 Calcutta
225, M.L.Ghosh 11,1, 74 1¢% 480 Calcutta
226, Q.C.Moorjani 21¢1.74 214177 Qombay |
227, V' Satheesh Babu 23,1.74 Q.P. Trivandzim
228, \. P.Srivastava 29,1.74 1,3.79 Bhopal
229, H.B,Roy 30.1.74 1.3.80 Calcutta
230, A Mandal .. 30,1 74 1.3.80 Calcubha
231.. S.Roy 31,174 1.3.80 Calcutta
232, Syed Numta7zud1n 2,2.74 2,2,77 Bowba;’
233, C, P.Mohta. 5.2, 74 15,0, 77 Bhopal
234, D, K. khera 15,2. 75 - ~ N.Delhi
235, B.R.Arya(SC) 27.2,74 1.3.80 Lucknou
236. . M.Badruddin 28,2,74 ' 1.3,79 Bhopal
237, Kalipada Adhikari(SC) 4.3.74 1.3.81 Caloutta
238, G, S.Acharya 5:3.74 A Bombay
239, K.Srinicasa Rao(SC) 1.4, 75 1,3.82 Hyderabad
240, Shaik Abdul Ravood 11.4,74 1.3.82 Hyderabad
241,. C, Pulla Reddy 19,4, 74 1,%,82 Hyderab ad
242, R, Narayana Rao(SC) 29,4, 74 1.2.82 Hydsrabad
243.. N.R.Sounderajan 5,74 - Mad1as
i P/Toovoe
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5, B.Imbasekaran 2.5.74 245,77  Bombay
R. Ke Sood 134574 - N.Delhi
‘K.P.Uerma 18.5.74 1.3.80 Jaipur’
Govind Rai Singhani 18,5474 1.3.80 Jaipur
K.V .Ashokan ' 31.7.74 164,79 Bombay
M.Veerabrahma Chari . 4¢9.74 143482 Hyderabad
'D.Kondala Rao . 20,9.74  1.3.82 Hydarabad
*. p.Selvaraj 25.9.74 ©  1.3.80 Madras
Go Ikramudeen 2649, 74" 163480 Madras
" A. Somasundaranm ©26.9474¢ o 1.3.80 Madras
" M. Natesan (SC) 40.9.74 ©  1.3.80 . fadras
P.Sivanesan 30.9.74  1,3.80 ' Madras
'K.Somasundaram 30.9,74°  1.3.80 Madras
M.Baradan 28.9,74  1.3.81 Madras
‘K.Raghupathi 101074 " 1.3.82 ,Hyderabad
"-p.Hemachandran 1.10.74 ° “1.3.81 . Madras
K.Srikanthan 3.10.74 - 1.3.81 . - Madras
B. Puttustamy 21.10.74 - 1,3,80 . Bangalore
A.Thanigaimalal 11.11.74  1.3.8° . Madras
" K.V .Jose 15.11.74  1.3.83 Trivandrum
M.Manaharan (SC) 1402077 = = 143481 " Madras
K.Thifupathi (SC) 15,2, 77 1.3.81 " Madras
s, Narayana (SC) 15,2.77  "1.3.81 ‘Madras
B,S.Vijayakumar 26.11074 1643482 Madras
A« Ko Mehra 6e1aT5 1.3.79 Bhopal
p.K.Aggarual 8,10 75 3Y.6.78 Bhopal
V .Jagrohan Reddy 99,1475 103,82 Hyderamad
K.Subharayadu 14,1479 1.3.82 Hyderabad
p.Govindaiah 212,75 1.3.80 ' Bangalore
p.Nadhaw Saheb 23,7575 Hyderabad
M.\Venugopal - 23.7.75 1,382 Hyderabad
-{",Bhaskara Rao 25,7.75 1.3.82 Hyderabad
Jahar Palo 6.8.75  1.3.81  Caloutta
A K¢ Bhaguat 1€49.75 18.9.78 Bombay
pradeep Mittal 12,11.75 . Lucknou
Surendra Singh 24,1175 2441 .78 Biopal
A Ko Dubsy 25,7175 25,1 .78 Bhopal
Ro N. Bhardwaj 25,1175 144480 Bhopal
~J.K.Suresh (sc) 1.7 143,83 Hyderabad
Mohammed Amanuddin 23.11.75 1.3.83 Hyderabad
satish Kumar Jain 19,11.75 14380 Bhopal
Re.Jannakiramakh 1072475 1,3.83 Hyderabad
K.K.Bhatti 1.12.75 1.12.80 Bhopal

P/Basses
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» . O«NeSatyanarayan 112,75 TedeT74 Bombay
© ReMoChatwani 602076 " 143481 Bhopal
R B eVerma . Eole U0, " 6e2¢79 Bombay
E).ii-Gundale 9:2476 o Bombay |
PeMadhusudhana Perumal 11.2_076 1.3482 Madras :
Gurumail Singh 2804076  1,3.81 . Lucknow
V.B +«Chandra . 26.5.76 ' 193081 Bangaioxe I
| 292 T.KShobana 29:5.76  1.3.81  Trivandrum
: 293 ' K.Rajagopalan 206475  1.3.83 . Trivandrum
1 294 . P.Pannuswamy 1308076  103.83 Mauras
3 295 P. Mohan 1111076 103082 Madras
; 296  Paul Pandi (scl - 16.2.77 ~ 1p3.82  Madras
| 297 . K. Neelainegam (SC) 172677, 143482-  Madras
298 B, Logashahmugam 366476 1.3.83 Madras ‘
299 R.KeDutta "9, 6076 1.3+60  Ambala
| 300  R.KeKeili 9.6.76 . 1.3.£0  Ambala- .
301 - Satish Kumar 21.6.76  1.3.80  Ambala ‘
302 S .V.Joshi 157076  22.9.81  Bhopal |
303 lLala Ram (SC) . 1309076 ‘ . New Delhi l‘
304 . ’ ' | :
305, Jaipal Singh (5C) 4510.76 New Delhi #
306 . M.L.Mehra ; 709476 Hew Delis |
. 307 Syeq.Tauqir Ali" ] 1049.76 New pelhi |
\ 308  Ashok Kumar Dhawan 13.9.76 New Delhni i
309 - R.C.Bansal 2303.77 New Delhi E
. " 310 S.K. Shukla 1747.76 New Delhi |
5 311 Srhan-lLal-(SG) 10020 77 1.3.80  ambala '
' 312 A K. Gupta 2307076 103080 Amba la ;
313 R +K. Verma 19080 7¢ 1.3.80  Ambala f
314 = BeP. Sachdeira 21.7:7C 1.3.81 Ambala
315 VeK. Bhasin 20,7.76  '1.3.81  Ambala
'316.  JeLe Shykla 20,7.76 . 22.9.81  Bhopal
317 *.Gurmit Singh , 200776  1.3.81  Ambala
/318 Bagh Chand (SG) 11e5.78. 14381 Ambala
319 ' Taranjit Singh 2607076 143482 Ambala
320 S .K. Sharma 23.7-76, 143482  Ambala
321 Man Mohan Singh 2307476 1+3.82  Ambala’
322, AK. Suri 210776 103482 Ambala
\//ﬁba CeR.+ Baruah 26,7576+ 1.3.81  Shillong
24, D.V. Chawal 30,7.7% 143481 Ahire dabad
coittdeeresas /-
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C Shanmugasundran
SN KoM, Parik--
Mukul Dutta
Abdul. 5
B K
S eMes Trehan

H Ko Bajaj
P« Badjatia
Jatin Barthakuxr
A K. Bhatnagar

aikia

Verma

A «K.Clioudhary

."*fBipin‘Baruah

© KeGo Joshi
M3+ Mittal
KePo Rajkhowa
-Bhupen Baruah

. Ss Peruman (SC)

Ge Vijayan,

w
_P .
W -

; REEIR- Ramam001thy.II -
% 344 S.;Maihlazhagan .
é é%? KoiNataraJan.
?- é46 D Plbchumanl
g 54? é..Ragganathan
g é{& e k. Saxena
i ) 549 Arun Kumar
3 350 R. L. Godanl'
; 351 Munga Lal’ Ram (sc)
' 393. M. Ho.. Patel .
353‘ Mahendra Kumar
T 354 Bdbu Harlharan (sc)

Venu o,

’ ’J358 Mantu Karmakar

: §§9 D&D Ramchandramurthy
§ 4360 HaN. Krlshnamurthy

; 1361 BoV Uday Kumar

! 362 BoN. Pranesh

1* 363 C Slvallngam

xﬁ PeE.

Ve Pﬂasad

LT S

———— - < S b,

2.8.76

3¢8076

5.8.,76

6+8.76

10.9.76
10.9,76

1836976 °

5410, 76
Lelle76
401176
53176
8011076
Bells 76
10011.76
Llelle76

1le11676 -

8:8.77
11.11.76

159 11076 !

15411476

189:!.1 076 :

20gll§76
28.11.76
27.11.76
29:11.76
3412476
2612676
4{12.76
6012076
702,77

i 355 . M., bhandrasnekdra Reddy 13.12.76
: Ma>o RaJmohan Prasad(SI) 21 9 77

13.12.76
24,1276
531.12.76
174177
1721477
1741077
18.1477
1941477
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143:381
27411479
1«3.81
le3:e8]1

103481
4411479
5.1179

14381
8411479

10472 .70
Je3e32
1.3.83

QP.

103.81
1.3.01
1.3.81
1.3.81
1.5.81
143.8:
1 3,81
1.3.81
13481
l.3.82
" 1.3.82
1.3.82
1.3.82
'Qopo
1.3.82

1,3.83
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"Shillong

¢
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Sangalore

Bhopal

Shiliong

Shillong

New .Delhi

New Delhi ?
New Delhi '
Bhopal

Shillong

Bhopal

Bhupal

Shillong

Bhopal

Bhopal

Shillong

Madras»

" Madras

Madras
Madrag, K =~
Madrqé '
Madras
Madras.
Lucknow
Patna o
Ahmedaqu
Paﬁnal
Ahmedébad‘
Patna
Bangalore
Bangalere
Bangaiéré
Bangalore
Shiliéng
querabad
Bangqloro
Banga;ore
Bangaiore
Maafaé
Hydergbad
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b/ghrl : L o
KeA+ Sahadeva Pillai 2041677 1.3.83 Hyderabad
Ch. .Raja Reddy 2101477 - Hyde rabad
D.Ves Rama Sharma 24.1;77 '143.83 Hydérabad
B, Talukdar (SC) 254 14 77 1.3.82 Galcutta
369 R. Duraiswamy 3le1.77 - Macras
370 S.i. Kalburgi 3141.77  1.3.82  Bangalore
; 371  Arvind Kumar 702377 143.81 Patna
f é?é S. NagaraJan.II 9.2¢77 i Madras
E é?% A K. Trlgathl 9.2,77 1+3.81 .Lucknow
f AT4e Mool Chand Ram 23;1,78 1.3.01 Lucknow
L 375 *‘@egh Singh- 1442477 1.3.82 Lucknow |
X 376 © G. Suresh (5C) 942,77 1.3.83  Trivandrum
,5 372 RaJ Kumar , (sc) 1142477 - Ambala :
% '573 J Ve Radrlguer 112677 - Madras i
; 379 A, ‘Sunderajsh . 1402477 - Madras i
g 399 ',R.N; Venugopalan (5C)  15.2.77 1.3.83 ~ Trivandrum |
: éa; '"A;"Raméswany 15277 - Madras. ;
é@é‘ NeReLakshiram 16'2 77 - Madras i
3%3. Y'“- brlvastava' :19 2. 77' 1.3.81 ~ Patna f
384 'Alok Mittal . 29.2.77 - New Jielhi
385 Mgm. Me hta ﬁ _;'Muzd 1e3:77 &'§:80 Bombay
'386 §sk. Bhandari :5:4;77 ; % New Delhi
387 "BiBs Arora 10,3477 D New Delhi
g?& Harlchand Balotla 10’3k77 “:1 New Delhi i
389 AsVe Gulhana 14 3477 1443,80  Boray
§29 WPasr‘cha 18 3. 77 ;.%' ( Fev Belhd ;
'ééi' M.u. Vararkar :9»0.77 1§Z§:80 Bombay !
392' B-n, Gagnlya ‘ 4 4 77 §£5f02 Qombay
393 . H.P: Debad 8.7.77 - e Delhi
394 Shlv Prakash 10. 4478 . H. De¢lhi ;
395 eLe Chowdhury 124478 U e Delhi i
396 De. Sastikar 1107477 1.3.82  Ahmedahad E
'397 K. Ramkrlshna‘ 29.7.77 1.3.83 Hyderabad ”
398 “Venkata Reddy 9,8.77 - Hydexabad i
é§9 R. \aras;ngaperumd% 10;8.77 - Madras 3
430 G, Rajenna | 11:8.77 1.3.82 Bangalore ;
461 G Srinagesh 11,0477 1.3.82  Bangalore f
; 492 S.‘Génashckara (sc) :9.;»30 1.3.82 Bangalore |
' 403 $.<Chéndra§hekafan (3CJ) 13.8.77 ' 7. Madra; }
404  UeH. Mavada’ 178+ 77 1s3:82  ahaodabad '
‘ contdesesossse [~ i
!
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8ir, .

"Zto?aﬁﬁmomch for honour with thig following few lines
. congerni ng myself sand my promotlon for favour of your

" aar 1y date -

Ry ;;:?:‘iiiigiaj"J‘liﬂ":]ﬂEt:i ;
29 - L

The Telscom Bosrd,
Gover nment of India,
. Sanchar Bhawan, Hew Delhi - 1 - N

To,

N ‘ (Qhrdugh Prope r channel ) .
No. PF/BRS/AECD/?F Lok
Subject 3~  Promotion of .Junior Engineers and their
appointment officiate on regular basis-88.

Assigtant Engineors (Civil) 4in the scale
of itg. 2000 =3500 with effect from 26th

Sept 1989.

ﬂ(dloyi 13.10.8%

1

References= - Your notificwtion Ko 5-7/89-CkG Dated 27th
Bept 1989, ‘ ‘ :

1 o Circumstanges beyond my contxrol compel me

A}

kind snd active consideration & neceesiry agtion at an

- As regards pﬁiticulara conderning my salf
I.beg to state ag follovs 3= : T L7

1) After pessing my three years Diplomd gourse in €1 vil
» Enginsaring from the Dibrugarh Polytechnio in the "~ - |
year 1971, I joined the service under the Post & ~ ~ '
Telegrepha Department 8s section officer® and my place ! {
. of Posting was &t Shillonge - ; T Y
2){In ocourse of my servige I had the fortune of Passing & -
number of Departmentsl Examinations such 28 Acoounts ;. ¢
paper I,II & III of AB's in three papers and by diAt -of;
my fafithful and commendable servison rendered—through- 1
'out my service concern, I was promoied on 2dhoc-basis_ .
aa 'Agoistent Engineer(Civil)with effect-fromligu12-t978 D |
@ide P&T Board Order Noe 64-11/78-CW(P&T) Dated - <78 |
& at present I hive been holding the poat of Agsiatant.’ %
i

Bngineer(0ivil) Postsl Sub=Division,Shillong under N.E -

Circie (S5hillonge. -

I alao appeared paper II & 11X in laet{qnalifyingjnxamin !

FTTTOn-Tor promotion to AB(C) Cudre whith was held in ;

4h & 6th.Sept 1989 a2nd done well in examipation. I have |

_@lready besn exem ted from Bppearing paper I as I pagsed. |

the Accounts ) e o ' R 2
%) Tiatl it may not be out of place to mention here thatf:iﬁ‘; |
I have %o my credit an untarnished record of service all )

* $hecogh uy service career o My gervice book will speak ¥ %
41

for iteedfe

4) For your honours inforaation and apprisal,I take this
oppurtunity of mentioning he&ethat in the ALl Indis
geniority lists on 1=10-79 published by the Authority
‘concerned my.name &E 8& Skk dxmw $$99 appears under - oo
serial 5o,166,in eligibility list as on 6th June 1989 - - |
my name is eniistedAunder gerial No 125(A)71n cirecle . .-
seniority 1is t (Co-ordination) as onist May 1979 my !
name finde its place under serizl No 77,in oirole senio~ !

- t <0l lad
5%3%1&%3313?. 82 letag%nazrggni gztﬁg ng%efongggtggiggiez /

]
d

.
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1igt 9hilldng as on the 318t December 1988 my name

comes under sorial No . 5

5¢ That the notification issued undex No 5w7/89 ~CHG

" dated 27-9-1989 by the Telecom Board.Bovts of India

Sanchar Bhawan,Nefr Delhi , meant for circulation to all

S concerned has not only taken me by surprise but hes

y . : upset me beyond desoripticne My name does not appear
o T in the list of All India promotion list to officliate
L : . on regular basis a8 Asaistant Engineer(Civil) in +the

i Scale of Rse 2000 to 3500/=~ such non inclusion of my
K - pame in the list for promotion amounts to derial of

o , promotion,I &nm entitled to for no fault of my part

* inspite of ny requisite qualificétions experience and

other atiainments required for promotione

g ' . The 1i#it concerned 1if viewed and sorutinised as @ whole
coanunot but be .interpreted as deoision of the authorities

‘%ﬁ concern=d hit by the policy of disoriminetion &nd -
JH~ N duperasesliong fiustation , 1t may be stated here leads ' :
] to lefk of impeters sinfdreand untiring efforts in | |
. discharge of official duties. It is trait in humen : :

nature that every individual -asbirds after appreciation |

" of ser¥iceds :
: ¢) Sir, it is a settled principle of law that no body
- ! ahoull be condemned unheard and justice should not only "'
: s be doae hut must manifistly appear to have been donee.’ . !
our ccnsideration tha 't 1 P
am & member of the Backward Scheduled Tribe entitled  'i; Q
to 211 admissible rights and prgvilegoa,enshrinod"in' ! 'h
4he constitution of Ipdia o The Prime Minister and othexr ...
leaders of India who are all out for speedy iuplementat— %

jon of the safe guards for the schedule tribes @and 0
in the constitution 1g & pohnt- iy
il

o ; Schedule caste guarante
_er and guidance for all ooncerned.iIn pursuance of ¥hig i

v ' higbly @voned policy of the Govt of India,my case "¢
' ' deserved special consideration e Ittwill not be too
much emphasise here that even on congideration of my .~ |
ouge with th ose in general quota I will not be - . .,
logging vehind certainly in any waye e
I stand for justice and fair playe -
In view of the facts & circuustanges abovey
S I respectfully pray that your honour be kind enough . ..
S to consider my oase by way of review from all its i
to pros and cons and such other order oxr orders as
£ or human deenms fit & +to pass necensary order for
sorrection of the list under order Nq ¢ 5=7/89-CdG:
Dated 27.9.1989 and proper aocordingl to law equity
and justice @a-nd for this pet of kindness I shall remain

ever_gnmteful t0 youe , .
. . y

v t 7) Lest but not the 1east for y

PR S

00“1:(1..003/"' ' '
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On bearing from you I shall proceesd further

demand.

. ‘
. R K
. . el
. B Y
)
4 —_— ""%
- ‘
' * SN . .o
3 R . N ° '
P .
.

I

in this matter if neceasary & also if the situation as

Dated Shillong

%&é/?J%;géw%é»v1$a9 L

:.4‘

: 1) Tele com Board, e »ﬂ,”;,T;

: “Govt. of Indie, o

g . Sanchar Bhawan o New Delhi -110001. ,gjgﬁpf
.l;L..‘ %@ﬁ/’ (67%;. .f{jvcr.:nﬁu
sur L Assistant nglneer, :* il il

Sk i Poatal Givil Bub—Division.

o C{. ' Shillong

Yours Faithfully

/Z/

{ B.R.SAIKIA
Assistant Engineor

"arogtal Civil Sub~ Divielon .

Shil lons

HRRRR,

e i e~



e aemen | ARSIRET.

s e v . 3

. GOVT. CF INDIA ' N
- C DEPARTMENT OF TELECOMMUNICATIONS . ~
OFFICE OF THE SUPERINTENDING ENGTNEER (C): TELECOM CIVIL CIRCLE

GUWAHATI.

¢

No. 11(1)92/TcC/GH/ 5 D7

To .
' The Chief Engineer (C),-

Telecom, North East Zone,
., Guwahati.

Sub ;= Forwarcing of application in respect of Sri B.R.Salkla,

. A.S.W.(Admn.), Telecom Civil Circle, Guwahati -3 requ-
~ est for promotion to the higher post of E.E.(C) oxr grant
© of §cale.of‘Executive.Engineer regarding.

kEnclosed please find'herewith one applicétion in duplicate
receivgy from Sri B.R.Saikia, A.S.W.(Admn.) for the abpve mentioned

%

§ubjec€rfor taking further necessary action at your end please.
A i : : : :
~ i . . i

R

§nclo :j MAs aboveo

M
o’ t;.. )\'.5

h

Date??%%y;r -ﬁ
£

o~
SIS O &



necessary order either for promotion fo the post of

T .
[ETEIP- QRN

e | /33'” | Y

5,%§i>‘/ The Chai:rman,

1.
fgnated: dsTSection Officer).on 3.7.72,

2. I was promoted to the post of Assistant Engineer_(Civil) and

. Joined cn 16.12.78. | : . :

3. I belong *tc¢ Scheduled Tribes community.

4, My scale has been fixed at Rs. 10,500/= which is maximum scale
of A.E.(Civil) on the new revised scale on the basic of Vth.
Central Pay Commission. ‘ — .

5. I am stagnated in the scale .of A.E. i.e. Rs. 6,500 to Rs.10,500.

- from 1.12,96. ‘ ) .

6. I am not getting any;furthér incgement which is due from :
1.12.97, ’ . o

7. T am extremely frustrated/ demoralised as I have been rotting

/ Telecom Conmission,
—" Sanchar Ehavan, :
20,Ashoka Road, ' » = .
New Delhi-110001., . o

e

No . PF/ .B,?\.s/'f Ak m_‘.?7

(  Through proper channel )

Sub :~ Career prospects of the undersigned- Request for promotion
to the higher post of E.E.(Civil) or grant of scale of Exe-

cutive Engineer regarding.

Sir, : ’
Most respectfully may I have the opportunity to put up the

following aspecté for favour of your kind pefusal and sympathetic
consideration™:That 'Sir,

I was appointed as Junior Engineeri(Civil) ( previously desli-

in the same post for the last 19 years ( 1.e. from 16.12.78)

~and stagnated in the same scale for the last one year.
I would remain extremely grateful if you could kindly pass
Executive Engineer

(Civil) or for according the pay scale of Executive Engineer (Civil)

i.e. Rs. 10,000 to Rs. 15,200 at an early date in order to reradicate
deep rooted frustration and long stagnatlon which will definitely boost

. up the moral: oi the ‘undersigned.

LY

.
ao<3 ¢-t~‘;¢ »”

Thanking ycu.

S5

Yours faityﬁully,

( B.R.Salkia ).

Asstt. Surveyor of Works (Admn. )

Dated at Guwahati,
2 0/0 the Superintending Englneexr (¢)
=< "

|
)
the 24mz Dec. 1997 ‘ Telecom Civil Circle, Guwahati. 1

-t s 40— won - . s
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P GOVT OF INDIA ,BL“'-« . N qv
L) DEPARTMENT OF TELECOMMUNICATION -

" /.. OFFICE OF THE CHIEF ENCINEER (C),NORTH EAST ZONE, GUWAHATI.

G ) N i

?

~

NO:=1 (L2)97/CE-NEZ/GH/ 2 JL Dated: ke ./.5.'. .1998

-To,

The Chalrman
Telecom Commission

Sanchar Bhawan
20,Akhoka Road
New Dglhiw119l001

Subs- Application in respect of Shri.B.R.Séikié,ASW(Admn).
Telecom C: vil Circle Guwahati request for promotion
_to higher post of EEEC) or grant of scale of Executive

‘Enginecr-Regarding.

.
~0
L

Application received from Shri B.R.Salkla, ASW(Admn)

Telecom Civil Circle, Guwahéti'whioh is self explainatory is

sent herewith for taking necessary action.

Encl:- One No.Applicafion.

'
'
- . ] .
" \
\ e ]
e Y ~ R
'

: Superintending Engineer(HQ) .
0/o the Chief Engineer(C)
TelecomyN.E.ZONCe )

Quwahati:=7

q,//éopy to the superintending Engineér (C), Telecom Civil
(4)97/1CC/GH/713

Circle, Guwahati werste his letter No.11 ‘ ;
Cq 3

Superintendix-//ggineer (HQ) .
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The Senior Deputy Director General
" Department of Telecommunication

" New Delhi-1 A .

( Thrbugh Proper Channel ) | - ve. &.R g/ C,‘ ﬁ/ s -

Sub:- Non iﬁclusicn of name of Shri B.R.
AE(Civil) . '“N_nw,‘.m_ , ‘

" Respected Sir,

+ Circumstances beyond my control com
following few lines concerning my self and my

and active consideration and necessary action at an early date.

As regards particulars concerning my self I beg to state as follows:-

o 1) 1 joined the service un
_in the date on 3.7.72 and place of posting was at Shillong .

i) In course of my service I had fortune of passing examin
paper LI & 111 of AE's in three papers and by
commenclable services rendere
romotec-.on adhoc basis as Assistant Engineer,(Civi

1978 Vice P&T.Boar
present 1 had been holding the Post of Assistant Surveyor O

Guwabhati.

iiiy  That it may not be out of place to mentio
-unblemished record of service all through my
will speak for itself.

iv)  For your honour information and appraisal, 1t
that in All India seniority list on 01-10-79 published by the
my name appe

name is enliste
as on lst may 1979, my name finds “its plac

Seniority list as on 1st January 1982 - my name §
and again in the Circle Seniority list Shillong as on t

under serial No.5.

) That Sir notification issued under No-5-7/89-
Telecom board Government 0
circulation to all concerned has n

.« the Office of the Superintending Engineer (Civil ), Telecom,

ars under serial No.166,in eligibility list as on 6th June 1
d under Serial no 125(A).in Circle Seniority list ( Co-ordination ) -
e under serial No-77 in Circle

tands applied under serial No.76
he 31st 1988 my name COmes

b 29, 11- %7

Saikia, in All India Seniority list of

pel me to approach for honour with the
promotion for favour of your kind

der the Post & Telegraphs Department as Section Officers

ation such as Accounts
dint of my faithful and

d through out of my’ service ‘concern, 1 was
) with effect from 16-12-

d order no 64-11/78-CW(P&T) dated 28-10-78 and at’
£ Works (Admn) in

Civil Circle,

n here that I have to my credit an
service career. My service book -

Jke this opportunity of mentioning
authority Concerned
989 my

CWG dated 27-09-1989 by the
f India, Sanchar Bhavan, New Delhi meant for
ot only taken me by surprise but the upset me

’
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v i AR T T e i T
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beyond description ‘that my name ‘does not appear in the list of -All India
Promotion list to officiate on regular basis as Assistant Engineer (Civil).in the,
Scale of Rs.2000/- to Rs.3500/- such no-inclusion of my name in the list for "
promotion amounts to derail of promotion, 1 am entitled to for no fault of my
part in spite of my requisite qualifications experience and other attainment ‘

required for promotion.

S
o

2

R
¥ 58 S e
e i K,

o
by

1 e e e T

Ay

‘The list concerned if viewed and scrutinized as a whole can not but be
Interpreted as decision of the authorities concerned hit by the policy of discrimination &
superssesion, frustration, it may be stated here leads to lack of impeters sincere and
untiring efforts in discharge of-official duties. Trait in human nature that every Individual i
" as birds after appreciation of services. ' ‘

Pty i, b

:.' C vi)  Sir, it is a settled principle of law that no body should be condemned .
Unheard and justice should not only be done but must manifestly appear = : o

Tq have been done.

: ' That Sir,my name was not included in the list of staff numbers/Blue book order q
; o issued By Director (BW) New Delhi Deptt. of DOT. vide his letter n0:32-20/97-CWG dt
'§ : 1299 Last but not the least for your consideration that 1.am a member of the i
¢ BACKWARD SCHEDULE TRIBE entitled to all admissible rights and privileges )
, Enshrined in the constituation of India. The Prime Minister and other leaders Of India o
. | who are all out for-speedy implementation of the safe guards for the Schedule tribes & e
; i Schedule caste guaranteed in the constitution is a pointer and’ guidance for all concerned. 4
' In pursuance of this highly avoned policy of Govt.Of India, my case deserved special f?i';
consideration.” It will not be too much emphasise here that even on consideration of my ‘{f

i

?

[ “ case with those in general Quota. 1 wii not be lagging behind certainly in any way.
1In this connection , 1 would like to draw your kind attention to our face to face
discussion at Guwahati 1B. during the inspection Member (s) D.O.T. on 18" September H
1999, when your kindself assured me that you would look into the matter and do the ;
needful. ‘ ' :
' ' I stand for justice & fair play. ‘ b

In view of the facts & circumstances above 1 respectfully pray ‘that Your !

honour be kind enough to consider my case by way of review from all its to pros & cons’ i

and such other order or orders as for human deems & to Pass necessary order for E

- correction of the seniority list & proper according to law, equity & justice. & for this act ;

of kindness 1 shall remain ever gratefu! to you. On hearing from you I shall proceed !
further in this matter if necessary & also the situation so demand. .o

With esteemed regards, ' N

— ap

Yours faithfully ‘ | ‘!
Logrn

(B.R.SAIKIA )
Assistant Surveyor of Works (C),
Telecom Civil Circle, Guwahati.

Dated Guwabhati
The. 24{//,. .1999.




BHARAT SANCHAR NIGAM LIMITED (BSNL) muaxu&&-g
( A Government of India Enterprise ) .
0/0 THE CHIEF ENGINEER(CIVIL), ASSAM ZONE ™ P
MITRA BUILDING, ASHARAM ROA]),'ULUBARI .
GUWANATI - 78 007,

No. 1(59)2000/CE-ASM/GH/ Lf';f),

Date :- /&/ 31,2@0 |

- Copy for information and necessary action please for wide circulation to all the

AE’s/ASW’s under their control.

“ ™14, The S.£.(C), BSNL Civil Circle, Guwahati/Shillong/Jorhat/Silchar.
5-13. The E.E(C), BS.N.L. Civil Division, Guwahati/ Shillong/ Jorhat/ Silchar/ Silchar-V/

. Silchar-11/ Tezpur/ Dimapur/ Itanagar.
14-37. The AE(C), CSD/ Y
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ASSISTANT SURVEYOR OI/WORKS(A-I)
BIIARAT SANCIIAR NIGAM LTD.
0/0 THE CHIEF ENGINEER(CIVIL)
ULUBARI, GUWAHATI - 781 007.
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*: .. The said Senlority List was finalised in accordance with the directions contained.in the .

"‘nrn

with the individual objectrons. iy : e e Y
. (X et .‘,,_';"' i i,

1.I.

A

j L the Provrsronal Senrorrty List may also be lndrcated oo :..', .

1. Al P Chref Engmeers( )/ChiefEngincers(C) BSNL/Departmont of Post ,
.2,7.0 Chief Engineer(BW), MTNL, Delhi/Murnbai. The objections to the provrolonal.

i
+judgements of varlous Benches of CAT and it conlarned the names ot offrcer

20

3 {‘Numbers in the P&T Clvil Wing s enclos sed. This list Includes Officers who were ‘appolnted!
""to-the grade'of AE(C) after. the issue of final Seniority List on 20-6-1994. Principal Chief: -

":Engrneers(CrvrI)/Chref Englneers(CIvrl) are requésted to circulate the Provrsronal Senrorrly

; Seniority List submittad by the officers in their respectrve Zones are made avarlable to thist

: 3 \Factucrl errors " with reuard to the parlrcularb of officers figuring in the Provrsronal

N r . . . .. . " - " i
'l> * : I3
e A e mamniilae I e ledl e T e e e N

Provrsronal Senrorrty Lrst in the grade of Assrstant Engxneers

. .-.-0.--. T
.. . Lo w

bR Attentlon' is mvrted to Oﬁrce Mamorandum No. 33- 1/94 CWG dated'20 6.94" wrtha
whlch the final Seniority List of Assistant Engineers(Civil) was circulated to all‘concerned. r‘

6 appornted '

l‘»':" Lot

to‘the grade of AEs(O) on regular basls ill October g9, - .

i Provrslonal Senlomy lrst of Ausrstant Englrreorb(C) as on date and Indlcatlng -Stalff.

Y List .to. the . concerned officers .in. their Zone lmmediately with the. “advice -to file therr
obrecuons “if* any, 10" tha provrslonal Seniorily * List - latest - by w31 March 12001.;
Pr.CEs(Civil)/CEs(Civil) may also’ krndly ensure- that the ‘objection*to*the- Provrsronall

ofrcemummmﬂﬁpmeL o e

Lrst or omissions, if any,’ notrcod by the Crrr,le/éonal OﬂlCOo may also be reportad along

Nl eSE ) -
“;,‘,A,. \r x.A_

4w Paruculars rcgardrng date of birth, data of apporntment gtc. if not alraady glven in..: ..

. 1\~»| '/

7-Whrfe conveyrng the errors etc the senlorrly No. must oe referred to.’

N Oﬂlcc ofthe .
; ("Mef Euvgluser (Civll) - !~
N . Zore, Bnulmu. =

o R

(A K l\agar)
1 DDG‘(BW)

Dy .{U sesobe c-nou)i veatd K ‘ .

:-. :. o ".."... o : D to.. n‘unuuuno‘;ﬁb

Seniority List received-from the olficers posted in the MTNL may plcase be sent to

‘ this Office latest by 15.4.2001. .
3. All recognrsed All India P & T Engineers Association Group ~ B.

» i

B DY




, PATCIVILWING e = F
'PROVISIONAL SENIORITY LIST OF ASSISTANT ENGINEER (CIVIL)
» (Scalo : 6500-200-10500) T - K
R i R . . _ KERRY B RREIREIE I B
el e NAME PROSOWTEE/ Rl I I REGULAR ** " REmaARKs: ||
RUmoer | r> " s L vl o} LDCE . APPOINTMENT - | 1o 1 ™,
"' 90174 |CHANDER KAILASH " lorme’ 13-11-60]  14-04-78 14.04-78|EE Adhoo” 1L
" g0175|KHOSLAHIMKAR = """ |DR/I76 “29.08.52]  10-03-78]  ©  10-03-78|EE Adhoc” *
"7 G0260|BALANINT ~ "0 " |PROMOTEE 150843 23.08.65 ©  20-03-78|GE Adhoc” |G
't g0185|SATIAAK "It T DR 20.05.63|  28.09.78] -~ 28-09-79|EE 'Adhoc” ' [
T 00207 |FANGAAH G M~ <~ 7 " |promoTeEE | 100543 6-1267] 7" 250978 £E Adnoc 1 F
— 80189 |SUNDER-A “loarz - |__20.08:53]._18:07:80] . —€:0T:80|EEHGGS 1T
50161|SAHAB - "'~ ° . ''|PROMOTEE o102.44]  541.64] ' 20-03-78|€E Adhoc i 'L
90387|RAMAK ~(SC)°" " 7 |DR/T8 | 15.01-54| 26-03-80f ' 26-03-80|EE ‘Adhoc "
00162|CHAKRABORTYAK ~ * PROMOTEE 3-01-44 20-03-78[EE Adhoc "
" 90386|RETHINASAMY KM """ |DR/70 19-04-52|  18-03-80 * 17.03-00|CE Adhoc’ * "
" .90269|ARORARC "'~ - |PROMOTEE 101143 16.0566| ~ ' 20-03-76|EE Adhoc "
. 50389 |DESHPANDEAM™ ~ ~ " " |DR8 15.0185| 50580 = 5.05-80|EE Adhoc
! go2a0|MOMANAN PV ™ T T PHOMOTEE 10-04-44|  15-10-63 * 20-03-70|EE Adhoc **
Y 90303|MAGARE AK (SC) ™ " " |DRmB 20-03-51]  30-06-80 " 30-06-00|EE Adhoc "
" 90390|SIODIQ SIDDIQIMOHD - [DR78 ©1.07-65]  1-11-83 “1-11-03|EE Adhoc "
" 90391|VERGHESE K (50) 1 " ' |pRmB_ - ' 23-03-81| .-~ 23-03-81|EE Adhoc ‘"
7 50392] GUPTA RAMESH CHAMDRA ™ ~*[DR70 © ** |* 16:07-57| * 15:09-81] . '15:09-81|EE Adhog
“ooadd[moDIgp Y i PROMOTEE 21043| 11-03-64]  20-03-70[EE Adnoc -
*.90304|SETPUTEC S (5C) - " |ommo 1914-53| 23.0281]  23:03.81|EE Adhoc
A7 90385[SINGHNKn ~ 70 " lpRpe “y.0550]  1-10-03] 7 1-10-83|EE Adnoc
. 90238|NEOGISK &+ "' |PROMOTEE |~ 9-11-41 6-05-64| *20-03-78|EE Adhoc "
" g0307|SINHA S KT + loRme ¢ |: 5-01-56]  29-03-89 " 7.08-62|EE Adhoc "
* 90398|SHEO PUJAN RAM (SC) ~ - |oAmo  i* | -20-11-52{  907-82 14-06-82|EE Adhoc .° |
" g0300|CHELLAPAN S ‘(5C) """ |DR/go 80450 14-0082] °  14-06-62[CE Adhoc
% 90400|BHARDWAJ SATISH KR, - |ORIB0__ 1112.56]  30-12-06 30-12-06|EE Adhoo
" 00110|GUPTA RAKESH KUMAR ™ """~ [orygr” " " 9.0550] 3000-63]  90-06-03|EE Adhoc "’
°: 90a02{MUDGAL'S N "2 lopygy 21157 504.04| - 504-84|EE Adhoci [l
T oroalkAIAS A B e gy | ar01-52] 6044 T 60404 €€ Adnoc” |
-7 90404 [JAIN SUNILKUMAR ** """ lommt T T 20.02.07| ' .20-02-07|EE Adhoc
£ goa0s|KAUL'S K~ e ppyga " 2.08.60] 30685 " 7 3.06-85{EE Adhoc 'V
T oosiBlAANR © < " lppoMOTEE’ | " 10-05-42|  16-10-61) """ 30-03-78]EE Adhoc 3
¥ 90582{MANGTU RAM (5C) "+ »'f " lome2 “ " | - 1610-04] ~*7 7" 16-10-84|EE Adhoc
¢ soazsloASSNT Tt - iU |pROMOTEE | ¢ 31-12-42]  3-04-63] T ° 2040378 EE Adhoc *
5 [ T 00324 |GANGOPADIYAY AIK | .~ |PROMOTEE * |~ 3-01-45| _14:01-63] " ~20-03-78|EE Adhoc "
, 4| 35| 00333|GANAPATHYR T T T TP PROMOTEE | 21-00-43| 81.07-63| " 20-03-78(EE Adhoo "~
40 5| 26| T90334/GUPTASK T | T lonamoTeE | 401'a4|  908.63| T 20-03-7O|EE Adhoc
e “ g7/ podaclJOSHIAM " " |PROMOTEE '| °26:09-42| 19-08-63 "'+ 20-03-78|EE_Adhoc
- N 38| " p0227|[KATHIRESANS - IPROMOTEE 26+11-41]  30-00-60 20-03-76|EE Adhoc
N 'l __ 39 }-—=90220]JAYARAMAN £ |PROMOTEE= [ *~~=3.06-41 |~ #:10:63| ~-~~——20+03:70| EE -Adhoc
4l S 40| . 90337|ROY CHOUDHARY S C : PROMOTCE 4-01-43]  2-11-63 20-03-78|CGE Adhoc
. : .
| 41| ~-00398| RAJAGOPALAN K Pom=ar oo | PROMOTE R mmi§:09:43] 231163 e 26-03-70|EE~Adhoc
! : S >Page1 A
K : .
J'&'i
| i



fimed : " m————— -
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- . . ’ » B
C —A 1 | N
- A
: 5 42|  90350[DUTTAKL : PROMOTEE 9-09-42|  15-07-64| 20-03-78{EE Adhoc - * \;
T sl 00352|SEETHAPATI G PROMOTEE 10348| 20.00-64] - 20-03-78|EE Adhoc " Iy
aa|  90233|{SAHA P K (SC) PROMOTEE 20-05-44{  29.00-04 20-03-78|CE Adhoc__ ]\‘
© 15|, 00242|BALANI RAJA '~ PROMOTEE 0-04-44]"  12:01-65 20-03-78{EE_Adhoc J'\\
| 46| gozaa{SHARMARK T " IPROMOTEE 15-06-41|  20-10-65 20-03-78{EE Adhac - \
{ . D . . M
47| 90355{TULIGS ' K PROMOTEE 6-06-43|  22-01-65 20-00-76{€E Adhoc ' ).\
: . : v '
48|  90351|TEJWANIN A ' © |PROMOTEE 24-12.43|  20-07-64 30-03-78|EE Adhoc_: _..“?\

PROMOTEE~{*==10:09-4 +{——18-01-65|—- 20-03-78]EE Adhoc

49| ~—~80243| RADHAKRISHNAN K o
50| 90353|JOSEPHS PROMOTEE 17-05-43|  10-09-09 . 20-03-78|EE Adhoc
51 90222{KHAN N H PROMOTEE - |~ 2:09-42 2-05-63 " 20.03-78|EE Adnoc
52]  90101|YADAVN K " |PROMOTEE 8-01-42|  15-01-64 20-03-78|EE Adhoc
53] 90342|MAHTOP PROMOTEE 5-08-43]  6-01-64 20-03-70|EE ‘Adhoc
54  90343|GUPTAAN PROMOTEE poi4a|  110064| ©  20:00-78|EE'Adhoc T [ ]
. «55|:2"50235 | SUBRAMANIAM M BRGMGTEE ™= |-+m15-01-42|—*28:05-64]-= -~ - 20-03-78|EE Adhoc | i
Gt | \#B5| “o03as|CHOUDHARY A f Tt - |PROMOTEE 1-11-41|  25.06-64] 20.03.7|€E Adhoe | 1
N ‘571 90340[SAMA PARITOSH "V [PROMOTEE 10-02-43]  16-06-64 . 20-03-78|EC ‘Adhoc "' f
oy » 58] '00356|BASAKMK """ "7 |PROMOTEE 26.0145|  8.02:65| - 20-03-76[EE Adhoc i
i R s9|  90246|SENGUPTATK "~ ! " "  |PROMOTEE | ' 4:01-46] 80265 " 20.03-7B|EE Adhoc ! |
‘60| 90247|BHADRAPK """ |PROMOTEE saza2| 120205 - 2003-78|E€ Adhoc |,
61| 00248|ABRAHAMAG - ' "'+ " |PROMOTEE 14.01.45|  15.0365] .  20-03-78|EE Adhoc " | ..
. Tl samslononsp o -~ |prowotes | 22.0142) 120065 . ' 20:0370|EE Adhoe T '
! " 63l " 90357|ROY KAMLA © " |PROMOTEE 15.01-42|  23-04-65] " 20-03-78|EE Adhoc
TR Y sal 00250/ ANJINAPPAH T T [PROMOTER 26-12-43]  28-04-65 20-03-78|EE Adhoc '
0 ) es| [ boast AAMAKRISHNADY ™ © * ° |PROMOTEE 1.07-42]  4-05-65 20-03-768|EE Adhoc
i "-. N o es| 90358 MANECM """ - |PROMOTEE 2.04-43|  §-05-65 20-03-78{EE Adhoc " ‘
.’ . * o7|  ‘goasz|SHYAMLAL " FT T~ " |PROMOTEE '5-08-43]  15-05-65 20-03-78|EE ‘Adhoc B
J !;" . '\ff"v 60| 90359|SAINI St P~ " loroMOTEE | 20-06-41(  19-05:65 _20-03-78|EE Adhce o
deon I 1" go| " 90257|SAMMADARSC (SC) '~ © " "' |PROMOTEE 13.02-43|  20-08-66 20-03-70|EE ‘Adnoc "}
i "0l 00360/ SATYAMANDAM T """ " |PROMOTEE 1-01-43| 150565 20.03-78|EE Adhoc’” * it
' : * 7| oossajoopauanp TN T T ! |POMOTEE loooaa| 210565 20:03-76|gE Adhoe!
i ~. i N \/;;72 : “90261 VERGHESEPJ '~ * |PROMOTEE 19-08-41 20-06-G5 20-03-78{EE Adhoc
Foge i YT U g0262|KUDABADIKG~ 7" © ' |PROMOTEE 30-09-41]  26-06-65 20-03-78|EE Adhoc’ "
i * e Y 74l " oozs2isaHoOGS T - 0 |PROMOTEE 14-04-44]  2-07-G5 " 20-03-78|EE" Adhoc ™"
| i “ 75| so2ealROYSD T " |PROMOTEE 27.01-44] 150765 20-03-78|CE Adhoc’ ™ |}
. 177 76]™ 00364 [MURARI SHYAM " PROMOTEE 5.06-43]  17-07-05 20-09-76]EE ‘Adhoc " |
S " 77| g036s{pASSPC Tt PROMOTEE 5-01-43] - 5-00-65 © 20.03-70/EC Adhoe’ ' :
i e |70) T 903G8|PRASADBNT T T ¢ | IPROMOTEE va07-44| - 151165] -~ 2003-78)EE Adhoc” |
' oL Tre| svasslaNAC T T T |PROMOTEE 26-12-43| 21265 20-03-78|EE Adhoc,™ {11
Py o) o02s6|MISTRYD(SC) T | [PROMOTEE | o1o42]  2a0006| - 20-03-78|EE Adhoc
| ST CINANSIAH HASTT OMOTEE | - 100043  3042.09] | 3-04-76[EE Adhoc ~ .
o 82 GUPTAKM -~ PROMOVEE 10.06-42| 160566  15-04-78|EE Adhoc ™t " |
_— 83| oo2e8|GULATISK -~ - PROMOTEE 1-01-45|  19-07-68] - 31.03-70|EE Adhoc "
y ' g4]  90270{TREHAN DL PROMOTEE 1.04-47|  22-07-65 7.04-78|EE Adhoc " -
\ ' 05|  00271|SRIVASTAVAPK . PROMOTEE 22-11.57|  7-09-66 " 10.04-78|EE Adhoc "+
b 86| so272lAHISK  * - , PROMOTEE 16-03-45  7-11-G0 4-04-78|CE Adhoc
87 00273 | THIAGARAJAN:A PROMOTEE 6-09-44 21-02-G7 31-03-78|CE Adhoc K
86]  90274|PARTIM M PROMOTEE 12.03-43|  i6-03-67 " 31-03-78|EE Adhoc
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89| 20275|AGARWALID PROMOTEE 3-10-45 1a-oa-s7| , 15-04-78]EE Adhoc
" 90l 90276|PEERAK PROMOTEE 26-11-46|  2-05-67 15.04-78|EE Adhoc
0 j ~90277| THAMANKAR § Q PROMQTEE 1-03-40 23-06-G7 4-04-78|EE Adhoc
‘92| 90278|PASRIJAD R PROMOTEE 15-05-46 1-07-67 20-03-78|EE Adhoc
93|  90279|SHARMA S G PROMOTEE 1-10-42|  23-09-67 " 29-03-78|EE Adhoc
: 94 90200} ITTIARAH KA PROMOTCE 25-09-12 27-10-G7 11-04-70|EE Adhoo -
* ' 95| " 90281|DALALAN PROMOTEE | * 27-06-46]  6-11-67 20.03-78JEE Adhoc *"
96| * 50263|SATYANARAINA RAO G “{PROMOTEE 10-05-43]  20-01-68 8-04-78|EE Adhoc
" 97| T90284|ANAND M K’ . PROMQTEE " 7-04-43]  13-03-68 14.04-78|EE Adhoc
“gg] ' IMITTALMD PROMOTEE 1-09-44 6-04-76|EE Adhoc
99|~ 90289|MODIVD" ! PROMOTEE | ‘' 8-08-45 1-07-68 '20.03-78|EE Adhoe "
100|  90290{PANIKARAR S (ST) " IPROMOTEE 23-09-42|  8-07-G8 . 5.06-70|CE Adhoc
‘101  90291|{MUKHERJEEDK PROMOTEE *1.03-44| _ 6-08-68 12-04-78{EE Adhoc
102]  90292|NARAHARIK |PROMOTEE | - 15.07.45]  14-10:60 " 8.04-78|EE Adhoc’
103| " 90293|DATTARI B " |pnomoTEE 21-12-44|  26-11-60 24.-04-76{EE Adhoc '
104|  90294|SEN AK PROMOTEE 4-11-44 - 24-04-78{GE Adhoc
106] 90205/ KRISHNAMURTHY N " |PROMOTEE 12.00-42|  4.01-69 7.04-76|EE Adhoc
~106] ~ 90297|PUNIA KOTIR (SC) ' PROMOTEE 17-00-41|  24-05-G6 ' 3.04-78|CE Adhoc
.107 00208{ THOMAS EKKA (8T PROMOTEE 9.03-43 8-07-60 3.04-76|EE Adhoc
7 108|  c0300[RAMIAL (SC) PROMOTEE 15-07-41 6-04-67 20-04-78|EE Adhoc
109]  90301|RAO P PRASADA (ST) '~ PROMOTEE 16-10-43]  10-10-67 0-05-78|EE Adhoc
110|  90302|CHANDRA SURESH (SC) ~ PROMOTEE 25-03-47]  20-05-G0 8-05-78|EE Adhoc
“131| * 90303|NAYAKKC " (8T) P PROMOTEE 30-05-44|  28-01-69 29.03-78|EE Adhoc *
"112]  90304|SIVAPRAKASHAN G "’ PROMOTEE "{  15-10-43]  30-01-69 31-03-78|EE Adhoc
113] * 90306{SAXENAT P B PROMOTEE 8.04-45]  21-04-69 " 42.04-78(CE Adhoc
"114| 90307 AGGAR!WALSC PROMOTLE 26-09-47]  22-04-69 31-03-70|CE Adhoe
{9150 Q0300{JANMC PROMOTEE | 3-09-69 ' 25.04-70|EE Adnoc
{</16]  90310|GARG SN - “|PROMOTEE 14.00-41]  19-08-69 29.03-78|EE Adhoc
REL JAINMC PROMOTEG 26-12-46]- . - 17-04-78|EE Adhoc
18]  90312|SHARMAN K “.|proMoTEE | - 16-12.47]  21-11.69 18.04-78|EE Adhoc
119 90314 |TEWANI BHISHAM PROMOQTEE 15-10-40 10-12-G9 7-04-70
"120{  90315/ARORA N D : PROMOTEE 16-08-46{  26-12-69 '+ 5.05-78|EE Adhoc |
121 90308|SHARMA S B Co PROMOTEE 8-N2-17 24.04-69 © 10-04-78|EE Adhoc '
122 90327 [PAL RAJINDERA (SC) ' '’ © [PROMOTEE 23-04-47 6-11-G8 20-04-78|GE Adhoc
123] ' 90328|BAMERABN (ST) ' PROMOTEE 10-08-43]  29-01-69 29-03-78{EE Adhoc |
124]  90320|RATHODKG (SC) - "IPROMOTEE 9-08-42|  11-08-67 8-06-78|EE Adhoc ¢
125 90330{PRASAD JAGDISH (SC) * [PROMOTEE 12.00-40]  26-00-67| 20-03-78|EE Adhoc
126]  90331|KALIAMURTHY C (SC) " |PROMOTEE 10-03-42]  6-10-67 10-04-78{CE Adhoc
127|  90332{VED PRAKASH (SC) PROMOTEE 15.06-45]  24-09-68 20-04-78|EE Adhoc
/20|  90247|KHANDEKARSK PROMOTER 4-04-41 5-06-64 1-06-78|CE Adhoc '
129|  90366|{GHOSH B KK PROMOTEE 2.07-44]  5-00-65 5.06-78|EE Adhoc
~#130|  90370|PARMESHWARANK P PROMOTEE 17-06-41]  10-01-66 12-04-76{EE Adhac
}31 90371 |SRIVASTAVAD K PROMOTEE °7-07-47 23-03-G6 20-03-78|EE Adhoc
" 132]  90372|{BANDOPADHYAY A K PROMOTEE - a.04-41]  31-03-G6 4-04-78]
" 133]  90373{SRIVASTAVA B P PROMOTEE 22-12-44|  15-04-66 17-04-78|CE Adhoc
134]  90157|SINGH D P s PROMOTEE 9.03-42]  28-00-87 12-04-78|EE Adhoc
135!  90375[GUPTA P K R PROMOTEE 8.01-45]  26-06-G6 EC Adhoc
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"1 3] soare|copaL ram PROMOTEE 4-06-44]  12.00-66 ' EE Adhoc :
| /137]  90377|SINGH AMAR PROMOTEE 3.07-02]  19-00-66 25.00-T0|EE Adhos | i
" 15 90378 MAGADEWAH M (SC) ° ‘|PROMOTEE 5.03-44|  25-11-G0 14-04-78|EE Adhoc '
139|  90379(KURIL KK (SC) PROMOTEE 15.06-46|  20-11-66 . 1-05-78|EE Adhoc
140]  90380|GANGAIAHG S (SC) PROMOTEE 6-07-45|  30-12-79 20-04-78|CE Adhoc
\,ﬁ;? 90381INIM H S (8C) PROMOTEE 8-03-41 14-05-69 20-01-78|EEE Adhoc
112|  90382|GERA RAM LOK (SC) PROMOTECE 2.01-46|  11-09-70 1.05-78|EE Adhoe -
143|  90383{NIHAL CHAND " |PROMOTEE 5-06-47 1.05-78|EE Adhoc '
144  90384{MACHAYALAL CHAND (ST) PROMOTEE 11-12-43 4-08-72 1-05-78{EE Adhoc
145 -- 90385/DURARI LB (SC) PROMOTEE | 11-02-43|  8-12-69 1-05-76|EE Adhoc *
146]  90306|RAVINDRNATHAN K P (SC) PROMOTEE 21-12-44]  1-10-66 7.04-78|EE Adhoc -
47| 90409|BALAKRISHNAN S PROMOTEE 17.09-41|  26-02-79 19-09-00 o
| 148 90410[PURI'NS PROMOTEE 401443 2:07-60 19.09-09 ’
148]  90411]|RADHAKRISHNAMURTHY G ' [PROMOTEE 6-05-43|  19-09-89 19-09-89
150] -90919|RANAR S o PROMOTEE 12:0143] 60966 19-09-89|NOTIONAL
o | 51| "90412) VICKRAMAN V PROMOTEE g-11-41|  19-09-69 19-09-89|
A 152]  90414|DASKP * {PROMOTEE 1.03-42  7-02-66|.~ _ 19-09-89
. 183) . :‘)0415 JARIWALA R K PROMOTEL G'O.I-;‘.!-S- 30-00~G-(1' 18-00-09
”é% 154 ' _-90416 SUR SALIL ’ T PROMOTEE 1-04-486 19-09-89 19-09-89
155 90417{RAO RAGHVENDRA B PROMOTEL - 22-01-44 20-02-6 19-00-89
V3"{55 O0418|MASILMANI C G PROMOTLE 26-06-41 28-02-67 24-02-79
157] . 90419|CHAUDHURY P K © |PROMOTEE 71143 7-02:66 19-09-89| -
156]  90408[VELUSWAMY S (SC) ° PROMOTEE |  25-03-44 31-12-79|EE Adnoc
159] " 90420|SIVASUBRAMANIAN K S PROMOTEE 16-12-44{  6-11-70 0-11-708]
160]  90421!SANTHA KUMARN "'+ ™ |PROMOTEE 0-05-46|  20-06-67 6178
161]  90422|SANKARAN R " |PROMOTEE 26-12-42]  1-07:67 10-04-80{
’ 162|°  90423|RAO ABVISHWAS PROMOTEE 12.12-42|  3-07-67 19-09-09|
163} - 90424|GUNACHANDRAND * "'+ PROMOTEE | ' 18-03-4 5-07-67 29-04-80}
164|  90425|CHANDWASKAR AN PROMOTEE 1610-45]  21-07-67 19-09-89| i
1651 90426|SRIVASTAVAO'S """ |PROMOTEE | ~10-05-42| 20867 19-09-89
166 00427(SAGQONR S k ' PROMOTEE 12-06-45 16-08-67 10-02-80 ‘
167 90428 CHAND PURAN PROMOTEE 21-11-46 4-09-67 19-09-89
168]  90429]GUPTA P C PROMOTEE 1-11-16]  11-09-67] 19-09-89
169 Q0430|JAIN SMD ! PROMOTEE 8-04-45 20-00-67 ' 10-09-[1!5 :
- 170|  50431|BANIKP G IPROMOTEE 3:03-44]  6-11-67 - 19-09-09| "’
171 90432|DEYSC PROMOTEE 3.01-46]  6-11-67 19-09-09
172|  90433{SEN S PROMOTEE 12.03-44|  27-11-67 - 19-09-89
177 00434100RA 0P . PAOMOTIELE 13-12-44 1G-12-67 19-09-09
174]  90435[DAS GUPTA S K PHOMOTEE 5:01-43]  10-01-68 19-09-89 |-
175]  60436|GUDIV R PROMOTEE " |  10-11-42 19-09-80|
176]  90437|AANAS S PROMOTEE 2-07-40| 120268 19-09-69
177 60438|GUPTAM K ’ PROMOTEE 20-12-43 27-01-68 19-09-89
178 50‘139 LORCIA R L PROMOTEE . 12-12-18 2i-04-GU 19-09-89
179 90440 {FARIA RALPHY PROMOTEE 12.11-44 17-05-68 19-09-89
180 20441|RAO A HANUMANTHA ; |PROMOTEE 1-07-46 19-09-89
191 90442 |BANERJEE P K . PROMOTEE 1:01-46 3-08-68 19-09-89
182 90443 MURLI KRISHNA K N PROMOTEE 4-11-406 7-08-G8 19-09-89



}
‘i
'
1

90444 [[1OY J M ' PROMOTIE 1-01-47 - 19.09-09
** 00445[GALA K N PROMOTEE | 22-02-45| 101060 19-00-69
90446/GUPTAV P PROMOTEE 9-05-44| . 21-10-68 19-09-89
90448|JEBRAJ R ' PROMOTEE 16-11-45  26-11-GB 29-05-60
00449 VENKATRAMAN V PROMOTE 1G:10-45]  20-11-01) 20-04-80
40450 | AGUNACHALAMN. ...... - ocomsoe | PBOMOTEE ~.. | 25-01+45 - =++=28+1'1-6B | ~ oo 2904580
15| 00451{JAIN NK ‘[PROMOTEE 10-06-46]  21-01-69 10-09-09 .
190] __. 90452 | SATYANARAYANA flumemmesermrrrens | PROMOTE | e 30-03 46 [ =27 0 1169 e Y 10G-60] - ' '
191 90453[BHATTMM " |PHOMOTEE 2:10-43]  12:05-69 190080 ]
192|  90456HALDER SAYED HUSSAIN * |PROMOTEE 30-12-45|  3-09-69 19.00.89) © )
193] 91301|cHAvANOP " |promores 7.03-46 _ 7-11-60 19-09-89|NOTIONAL " | ¢
194|  90458|JETHRA SURESH T IPROMOTEE 12.08-47|  5-12-69 19-09-89
195|  90450|BALAKRISHNAN N PROMOTEE 15:03-43]  8-02-69 19-09-09 N
195]  90460|SAXENA VC - ) PROMOTEE 10-07-44 19-09-89 ' N
! | 197 s04s1jacGARWAL R K o |PROMOTEE 5-00-45 © 19-09-89 e
. 198]  90462|SEN GUPTA B K © - |PROMOTEE 27-07-46 19.09-09] R
199]  00463|ROY LK ' © |PROMOTEE 5.01-43 " 19-09-89 ;
200{  90579|MITTAL AM ~ ' . i |PROMOTEE 12.02-400 49169 . 12:01-90
201  90465{RAMANADARAO VSR {PROMOTEE 4-09-43 1-03-G0 26-09-09
202 904G6G|GUPTA J P . ' " |PROMOTEE 10-12-45 14-05-70 ’ 26-09-09
203/ D04G7|AGASAGI DV © © |PACMOTEE | 7-06-44]  2:01-70 26-09-89 " :
\’204] * 90468|CHANDRA KIRAN (SC) PROMOQTEE 1-05-11 6-01-70 26-09-89
: 205| - 901G9|MURTHYJS ~ -~ '+  |PROMOTEE. | 20-0345| 10.01-70 26-09-89
f 206] 90470|KUDUCHKAR' L™~ *'* "+ ' |PROMOTEE | 20-04-45| 15-01-70 26:09-09) © '
i . 7207  9C471|{TUKKARAM. P (SC) ™' PROMOTEE 10-06-44|  5-02-70 . 26.09.69
i 208] * 90472|NAGESHWARARAOY =~ ° PROMOTEE 15-03-43]  23-01-70 I 26-09-89 _
" ‘ 205]  90473|UPENDRANATHAN P~ PROMOTEE 21-03-45| - 21-04-70] | 26-09-09 ' .
‘! ’ 210]  90474|OBEROISM * 'A “v - |ppomoree |  3-01-46| - 5.06-70] | 26-09-09 ' <
- “Ca19|  00475|GHOSHTK "+ T IPROMOYEE 1.04-06]  13-00-70| ! 26-09-49
22l somrsleuHA L T YT IPROMOTEE 15-01-q8]  1.08-70{y . 26:00-09
C213]  01302[ANANTHARAMANS  ~ ° PROMOTEE ' | 26-09-89] -
214]  80477|CHANDRAN G S PROMOTEE 16-01-44|  14-09-70 26-09-89
215|  00479|SARDARAS (SC) © © °  |PROMOTEE | “13-01.4| 12.1070] " ° 260989 - L ERIEEE
216] 90480/ PADMANABHAN S "7 |PROMOTEE 26-11-43)  10-10-70] 26.09-09] -/ )
217]  91303[ROYAK, T i ' IPROMOTEE | 23-1(-45| 27-10-70 1 o
©218]  904B1|THAKKARHN 7 ' |PROMOTEE 4-06-1G 4-12-70 26-09-89) R
219 90482|CHAKROBORTY AK ' ¢ - |PROMOTEE o7.07.47]  111270] 260909 S
220!  904u3|TIGGA RK (ST) T PROMOTEE 17-07-50]  15-12-70 "~ 26-09-89)EE Adhoc - . S
221| 90404|TEMBE'AYV 4" PHOMOTEE. 4.04-50]  5-01-71| 260080 ' HERRE
. 222|  90485|DAHIWAL VJ . " |PROMOTEE 212401 11-01-71 26-09-89 s
223]  90570|GUPTA RS " * |[PROMOTEE 5-05-47 " 26-09-00 ot
24|  90407|PAUL R P ' PROMOTGI 4-02-43]  2.03-71 26-09-09{
225 90480)SAHA K N (SC) PROMOTEE 1441-47]  9-03-71 26-09-00
226]  90571|NEEMA PO o PROIMOTEE 11901-40]  23.03-71 26-09-69
aar 90489 SHANMA PN PROMOTEL 15-00-410 27-03-71 2G-09-09
2280 90490]GUANANE N 1 ’ PROMOILE 100444 260089
p20{ © 90491[ROY AN (SC) > PROMOTGE 15-06.47  19-04-71] ; #6-09-69
' Page 5 |
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00493|PANDE & R PHOMOVEL 16-06-40]  10-06-71 26 09-69
90572|GOPALAN G PROMOTEE 11-01-a0]  3:07-71 26-00-89
90494|PARAD MR PROMOTEE 6:01-46]  11-08-71 26-09-69|
90495|KUTTAPPAN K (SC) " |PROMOTEE 17-04-45|  5-10-71 26-09-09
90920|KAPOOR K.P. PROMOTEE | 29-11-47]  6-10-71  26-09-89
90496|MAJUMDAR K L PROMOTCE 4-04-47|  7-10-T1 26.09-09
01304|AAO B L ' PROMOTEE 10-08-16 ' 26-09-00
90497|CHAUBEY S K PROMOTEE 1.03-40  11-11-71 26-09-69
90490|BHARDWAJ S K PROMOTEE 61251 10-11-71 26-00-89
' 90500{SOMAIYA D R ' PROMOTEE 6-12-51]  17-12.71 26-09-89
00501 |SESHAONI AR (;;6 PAOMOTEE 10-09-45  24-12-71 26-09-69
00502 SOUNDARAJAN K~ PROMOTEE | 10-00-47]  24-12-71 26-09-89
90503 MURGUNATHAN T PROMOTEE | 150648  31-12-71 26-09-89
91305 IKRISHNARAJU D V PROMOTEE 05.06-46]  1-01-72 26-09-09
91306|HANUMANTHU M (SC) PROMOTEE 92-02-6]  18-02-72 26-09-89] -
90505{PRASADD D PROMOTEE 20-06-47]  28-02-72 26-09-69
90506 |SENGUPTA SUPRIYA PROMOTEE 12.05-48]  20-02.72 26-09-49
90507 |SAHU RN P PROMOTEE 15-01-48|  9-03-72 26.09-09
90508|UDDANDAIH D PROMOTEE 24.04-51]  9:03-72 © 26-09-89
90509 |MUKHOPADHYAY R N PROMOTEE 15.00-48]  20-03-72 26-09-09| * "
90510|MEHRA BP (SC) PROMOTEE 1-04-48]  13-00-72 26-09-09
90512| RAMAMOORTHY § PROMOTEE 6-09-43]  26-04-72| 26-09-89
90513{VAID DV S PROMOTEE 26-01-46]  26-04-72 *26-09-69
90514[PATRASC  (ST) PROMOTEE 1-04-a6|  20-06-72 26-09-B9
90515[{CHANDWANL P A PROMOTEE 2.12.43]  13-07-72 . 26-09-09
90516{GUPTA V K PROMOTEE 26-01-40|  14.07-72 260969 -
00517|DALIPKUMAR  (SC) PROMOTEE 10-03-47| 10274 26-00-89
90518|RAM CHARAN  (SC) PROMOTEE 5.07.49]  7-05-74 26-09-69{ "
90510|SAUG RAM (SO PROMOTEE 5.00-50]  17-06-74 26-69-89
90520|SINGH PREM  (SC) PROMOTEE 1.07-61]  20-06-74 26-09-89
90521 | SHARMA K K (SC) PHOMOTEE |  16:07-50{  5-01-76 26-09-89
90522|SUNDER K PROMOTEE 4-07-47)  17-07-72 26-09-09
90523 | SHYAM RADHEY PROMOTEE 15-10-44f  1-09.72 26-09-89
90524 [KHANEJA R K PROMOTEE 27.04-46] - 5-08-72 26-09-89
00525|GERA VK PROMOICE 25-04-40 1-08-72 2G-09-09
90526|SETH! SURENDERK PROMOTEE 2.03-45]  20-07-72{" 26-09-89
90527 | CHAKRABORTY T KK PROMOTEE |  15:03-47{  {1-00-72 26-09-89
90577 |KHANDURI M M v PROMOTEE 10-05-a9|  14-08-72). " 26-09-83
90528|ROY D K - PROMOTEE 10-05-49] * 23-08-72 26-09-09
*90529|CHAKRABORTY S PROMOTEE 4.05-44]  20-00-72
00575|SINHA UTPAL PROMOTEGE 11-01-49 : ' 26-09-89
90530| SURINDER KUMAR PROMOTEE 2.10-48]  5.09-72 - 26-09-09
90531 |{JAIN AC PROMOTEE 13-08-43|  14.09-72 26-09-89
90532 | SHARMA S K PROMOTEE 2.10-47]  15:00-72| 26-09-09
anN53Yy UOS[': BABU D l"l WOMOT L 12 Ot-44 10-11-72). B 26 0014
90534 [AJESH KUMAR s PROMOTEE 200653 101172 26-09-09
01307 |OHATTA Cl\!/\l‘lDﬂI\SEI(\ 11 s PRHOMOTED NeAD ATY 17-11.77 20-09-89
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: o 90536 ANANDISALIA (SC) PROMQTEE 10-03-14 7-12-72
;J?;RG TOTLANI RAMESH PROMOTEL 20-09-63 27-12-72 20-00-09
60538{RATHOD H B (8C) PROMOTEE 20-08-16 2-00-77 2G-09-0Y
60539 1JOSHI V K v PROMOTEE 13-11-460 11-01-73 26-09-09
NO5A0} PASWAN SUNESH (850) PROMOTELE 2.02-02 27-01-73 26-09-09
90541 |KNISHHAN BAL PROMQTELE 27-07-44 391-01-73 26-00-09
9542 {URANKAN B J PRAOMONVELR 4-11.43 1.02.73 26-09-89
N05431GOVIL R K PROMOTCE 22-12-14 5.02-73 20-09-00
90544 |RAMAPPA KH (ST) . PROMOTLEE 10-01-48 13-04-73 26-09-69
90545|NAIKU N (ST) PROMOTEL 7-06-46 26-09-89|
00546] SHARMA VINOD KR PAOMOTEE 10-06-19 12-07-73 26-09-89
90547 | SUBRAMANIAN T N PROMOTEEL 27-05-46 16-02-73 26-09-09
00510 MAGARAJAN S PROMOTEE 1-03-40 21-02.73 26-09-09 '
0054908 G 1R " PHOMOTELR 20 02:45 24-02-73 26-09-09
tALR ] 90550{ZINGADIA D fllOMOH:‘.E 23-03-48 24.)2-73 26-09-09
202 00551 GOPAL RAM PROMOTEE i-Oi-SS 24-02-73 26-09-89
203 00552|SINGH P N PIROMOTE 2 12.07-49 1-03-73 26-09-09
./4'{'1 90553 I»b‘\GL‘JN/\THRAM (SC) PROMOIEE 3.02.40 3-04-73 26-09-89
205 Q0554 BIS\;VAS RN (SC) PROMOTLEE 14-02-43 8-03-73 .26-0!)-09
295 QONL5ISANENA S R PHOMOTELE 12-08-07 21-03-73 26-09-00
207 055G RAJAM B H PROMOT(QE 3-08-49 2G-03-73 26-09-09
228 99557 |ARORAH K PROMOTEL 30-04-52 28-03-73 2G-09-69
209f 90558 KHATWAN! CK PROMOTEE 19-07-50 10-04-73 26-09-89
300 00S50|ANANDAJ . PROMOTEE | 2409-49{ 130473 26-09-8Y
“ami| oossolAMUJA LK PROMOTEE 10-11-50]  19-04-73 26-09-89
302 905G0|BABUTA RAVINDRA PROMOTEE 15-08-53 19-0'13-73 26-09-89
303 90561 |SINGIH JASBINDER JIT PHOMOTIEE 12-01-5H2 20.04-73 26-09-89
304 00562 {PREM KUMAR ' PROMOTEL 13-01-5¢ 28-04-73 26-09-89
305 90563 | MUNTIY SATYANA! IAYANA PHOMQ LEE 6.1()-;19 30-01-73 26-00-09
306 90564 | RAMESH K b PAOMOTEE 9-02-483 7-05-73 26-09-8Y
307 90565|PRAMOD KUMAR PROMOTEE 15-07-50) " 15-06-73 20-09-09
aou 00566[R0Y CHOUDHURY S T’HOMO‘I'EE 1512-47 16G-05-73 26-09-09
300 90567 | BHASKAR PATRA CH (8C) PROMOL L . 1.07-4G 1-06-73] . 26-09-89
310 90566 BASU DEV SAHU (SC) PROMOTEE 15-03-18 21-06-73 20-09-89
311 90520|RAJ KUMAR P (SC) PROMOTEE 24-10-48 18-09-73 29-01-90
312 90581{SHAH JA ' PROMOTEL 40-03:49]°  23-05-73 7-10:09
313 90502| SRIVASTAVA A K PHO'MOTEE 30-04-52 23.05-73 10-12-90
J14 90503 [VISVAKARMA P B PROMOTEE 1-08-49 26-05-73 8-10-89
315 90504 |KHAN A H PROMOTEE 7-11-48 1-06-73 11-12-09
316 90585]|AGGRAWAL § C PROMOTEE 25-12-49 4-06-73 5-10-89
317 90506| GOEL PRADEEP PRHOMOTEE 18-06-51 4.06-73 10-10-.89 )
318 ’ 90587 MEHRAV K PROMOTEE 13-60-419 6-0G-73 3-10-89
319 90588|SETHIPC . PROMOTEE 15.02-53 12-06-73 4-10-09
320 90509 | SHANMA ‘) ] PROMOTLE 14-10.4U 7-0G6-73} 30-00-89
o 90500 SHARMA SN J‘H&)M() I-E 1():1()‘50 145.06-73 5-1000
T 322 00591 [MANDAL P K > PHOMOTEE 11-09-50 12:0G-73 26-09-39 ‘
’ 330 9052 LONHNY P O * PROMOTEE 10015 15-06-73 26-09-09

Pago 7
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' A 90503|APTE AT PROMOTEE | 220147 16-06-73 21-12:00 |
250 90594|BHATTACHARYA S P PROMOTEE 1orsol  16:06-70 1-01-00 \
906 90505 PURIAIT N M PROMO T 96 01-50]  19-06-73 §-01-00
a27]  9059G|{DAS K C (SC) -IPROMOTEEE 11-04-48)  21-06-73 21-12-00 A4
Z\'.‘l.'l L N0 ETIVASTAVA MM PROMO LS 2410 an a7 1450800 _i
_ 320]  90598[SINGH AT PROMOTEE 26.00-50]  6-07-73 16-01-90 ‘
c W s3]  gosoo|PAL P, PROMOTCE J1-07-a7]  23-07-73 10.01-90
_ \/' a31| 90601 |BARPUZARI P leromoTiE 30140 250773 " 6-01-90
b a32| . 90602|LAKHIYANI R K " |PROMOTEE 26-10-52|  1-08-73 29.01-90
, ‘ 333 90603{VIDYASAGARAN C PROMOTEE 15.04.5¢|  3-08-73 14-02-90
. 334]  S0GO4|SATYANARAYANA J PROMOTEE 2.09-43|  16-06-73 14-02-90
i 35| 9060S|MURALI C P PROMOTEE 1.07-50]  18:08-73 15.01-90
E 336]  ©OGOG|SUBBARAO PV - PROMOTEE 2.12-48]  20-08-73 502-90
s 317l 90607|MAYADHAR SAHOO PHOMOTER 14.40.45] 220070 1.01-91
338]  90GOB|VELAYUDHAN KP PROMOTEE 20-02-47|  4-09-73 21-12-09
; 339]  90609|SINGH ONKKAR PROMOTEE 10-04-44|  12:09-73 29-12-69
3a0|  90610|CHOWDHURY V K PROMOTEE 15.11-58]  12:00-73 8-05-90
, _.; a41|  90611|CHOWDHURY GRK PROMOTEE 16-05-48]  15-00-73 20-01-90
i 32|  90612|DIVAKARAN NAIH K G PROMOTLE 206:51] 150073 1-00-90
T ' 33| 90613|AAJAGOPALAN B , PROMOTEE |  10-06-40  17-09-73 16-01-0
. L " aa4| 90614 TEJWANI DA " |PrOMOTEE 16-00-40|  17-09-73 16-01-90
" g45|  90615|BULLESWARA RAOV C PROMOTEE 1-02.61] 17-00-73 18-01-90
B 46|  90616{RAHAMUTHULLAH SYED PROMOTEE 1ois0l  190973] T 20:01-90
r 47|  90617|BHASKAR RAO G PROMOTEE 20-10-47]  1-10-73] . 5:07:90
34g]  90618|TALIKOT! TM PROMOTEE 1.06-46| 181073 21.02-90
‘ 349]  91308{GUPTAS G PROMOTEE 20 0049  13-11-73 29.01-90|NOTIONAL
' aso|  90619|YADAV HS PROMOTEE got-an]  21-11-73 29:01-00|
51|  90GP0{RAKESH M S (SC) PHOMOTEE 2-12-18] 291173 10-01-90
KBI 90621 |GARG VP PROMOTLE 26.12-45 a40-11-73 ) 16-04-90
353]  90622|SAHA SN o C HPROMOTEL 011 11-01-74 1.01-90
i as54|  90623|GHOSH ML PROMOTEE | 3-07-a8]  11-01-74 8-01-90
! assl 90604 {MOOIUANE S C PROMOTEE joe-sa| 210174 21-12:09
anal  90625|SATEESH DADU V PHOMO 1EE 0-00-00] 2301474 21.00.90
357]  90G2G|SRIVASTAVAV P PROMOTEE 40553 29-01-74 13-02-90
" ass|  90527|ROYH D PROMOTEE 26-03-39|  30-01-74 1-01-90
i 359]  90528|MANDAL A PROMOTEE 6-02-43|  30-01-74 1-01-90
L acol  90629|ROY S PROMOTEE 13-06-43| . 31.01-74 1.01-90
ast|  90G3CIARYABR  (30) _ PROMO L€ 13:01-50]  21-02-74 " 11-10-09
a2l 90631 |ADHIKARI K (SC) PROMOTEE 9-10-40]  4-03-74 ar.0100] . i
163|  00632|SRINIVASA RAO K (SC) PROMOTEE 14-02-49]  11-04-74 * 27-01-90
; 364|  90833|NARAYANARAO R (SC) PROMOTEE 1.07-47]  20.04-74 3.03-90
“ aes| 00631 |NATESHAN M (5C) PHOMOTEL 15-11-47] 500974 25.07-90
g : 266  90635|MANOHARAN M (SC) PROMOTEE 402-51]  14.02-77 19-03-90
, ’ a67] 90636/ 1IRUPATHI K (SC) PHOMOTEE 10.06.50] 150277 2-01-90
Vi agsl 00637 [NABAYANAN S (5C) ©lpnomMoi et o] 150277 140290
i eal | 206H0[SINGI SURENDRA _(SC) PHOMOTEC 10.10-652] 310775 30.12-69
: : 370 0OG3IN | RAMMOHIAN PRASAD M .\ (S8T) PROMOTEE 15010573 23-04-90
E ' ) Page 8 ,
i
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A " BHARAT SANCHAR NIGAM LIMUTED (BSNL)
(A Government of India Enterprise)
OFFICE OF THE CHIEF ENGINEER(C), ASSAM CIVIL ZONE,
MITRA BUILDING, ULUBARI, GUWAHATI-781007

No.1(42)2000/CE-ASM/GH/ (4L Dated:4/04/2001

To .
The Sr. D.D.G (BW),
BSNL, Chandralok Building,
10® floor, West Wing,
36, Janpath,
New Delhi,

Subject:- Representations regarding anomalies in “ Provisional
- Scniority list in the grade of A.E.(C) in the P & T Civil Wing.”

Three representations in connection with the above subject, have been

received from the following officers. The undersigned is directed to forward the

representations for taking necessary correct<}:1ons/mod1ﬁcat10ns etc at your end
| plcase while preparing the final semorlty list.

Enclo:- : :
Three no. of representations:-
1) Sri S.C.Mukherjee, ASW(C).
i)  Sri M.K.Basak, EE(C).:

)/iUWSri B.R.Saikia, A.L(C). cd -
. EXECUTIVE ENGINEER(HQ), |

0/0 THE CHIEF ENGINEER(C),
BSNL, ASSAM ZONE,
GUWAHATIL.
Copy to:-
1-2. The Superintending Engineer(c), BSNL Civil Circle, Guwahati/Jorhat.

3-5/ Officers. Concerned.

%/ L : - - EXECUTIVE ENGINEER(HQ)

7% 0707

—— e
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U The Jt.Ocputy Dircctor Gonoral(B.u) :
XD ¢ Bharat Sanchar Nigam Limitod

o (A Govt.of India Entcrprisc )
10 th floor,Chandorix Building )

Janpath,New Dclhi.

( THROUGH PROPER CHANNEL ) o - (5/\5‘//9@(79/6////7 ol L’Zui
=

Subi- Nopeinclusion of Name of 5ri B.R.Saikia,AE(C),in ALl IndiaQ
Seniority List of AE(C)

Refi- 5-1/2001-CSE dt.27.02.2001

Respected Sir,

Circumtanccs beyand my control compel me to appraach for
hopour with the follouing few lines concerning my name being om-

ittcd in the soniorit
number.

Te Inspite of my ©
dt.29.11.99 and Ma. BR

y list of AE(C) as wcll non issue of staff

arlier represcntation ircluding No.BRS/GH/8
5/GH/14 dt.26.06.2000,there after no further

reponcs from the Direcctorate, now B.S5.N.L.

2. In thg recent 0
communiated by CE(C),
this list the officer

G In vicuw of the
ropresentations ok o

By woy of noglecting mo from

crcates mental agany

fFic o memor andum No.5-1/2001/CSE dt,27.02.2001
BSNL,Assam Zong my name is.still omitted from
s yho are junior to me have becon considerede

facts and circumtances explained in my corlier

alsa enclosecd for your rcady rcforencces. B

availing tho carent benefits

and mounting loss effeocting my performance af

sincers and honcst duty.
‘ ' 1

I would like to réauest your good of fice ta cans

for inclusion of my n
Engincer(C) as well as

Thanking you

Enclos-As above

ider my casec

ame in ALl India Seniority List of Assistant
to allot staff numbor as carliest plcasc.

( B R.SALKIF
Assistant Engincer (C)
Civil Sub-Divisi3n-
_Guwahnti,BSML.

Advance copy tosthe Jt.DDG(BUW) . i

BSNL,Now Oeclhi.

( B.R.SAIKIA) :
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BHARAT SANCHAR NIGAM LIMITED
OFFICE OF THE EXECUTIVE ENGINEER(C)tssssss2s28s3CIVIL DIVISION
N, Co BORDOLOX ROAD

GUWAHATI =~
Not -10(1)GHCD/ “72%57 I Dated:<rt779/oz.

To
. The Superintending Enginecer(C)
BSHL,Civil Circle
Guwahati,

Subs - Forward ?8 11cation of Sri B.,R.Salkla,
A3 thing: b?giori for nelus L 3k, Eamfnin (c)
and allotment oftgta%%s mg, 58 ngineer

:Hﬂ-n-ﬁumﬁhnﬁn-ﬁmﬂ-u-gﬂ--
' )

" Forwarded kindly £ind herewith application in triplicate
receivcd from the above named Asstt.Engineer(C) on the Subject
for favour of further needful action from your; end.

_ Enclot~ As stateds o ///

Executive Engineer(u)

. - : BSNL,Civil Division
‘ ) Guwahati.
Copy to:- Shri B,R Saikia.Asstt.Engineer(C) Civil SubeDivision=V,
. K/////auwahati for informatlion pleasa.

i

uwehati

‘“r\:Z;, o 50 — llll!llilllJ!tt"-fSEQEIif%égﬁiﬂLg@p :



To,

The Senior Deputy Director General (BW)
Bharat Sanchar Nigam Limited

(A Government India Enterprise)

10™ fioor,Chandarik Building

Janpath,New Delhi.

(Through proper Channel)
No. BRS/AE(C)/GH/ 19 , dated / 7% zrﬁ 0L

Sub: Non-inclusion of name of Sri B.R. Saikia, A.E. (civil) in all India
Seniority list of A.E. (civil). :

Respected Sir, . _
Circumstances beyond my control compelled me to approach your honour

following my name yet being kept omitted in the All India Seniority List, as well as
no staff number yet being allotted to me. . R :

' That Sir, in spite of several representations including my last
representation dated 04.04.2001 no response could be attracted till date.

That Sir, in the recent office memorandum no 5-1/2001/CSE dated -
27.02.2001 communicated by the Chief Engineer (civil) Assam Zone, BSNL, my
name was found omitted in the seniority list and names of officers figured who
are pretty junior to me. .

In spite of omission of my name in All India Seniority List, my pay was
recently upgraded as per ACP scheme and all arrears were paid to me. This
quite evidently proves that my name not figuring in the Seniority List or non-
allotment of staff number is barely a discriminating act to affect my career.

That Sir, the way | am being deprived and being debarred to achieve my
career benefits, has not only shocked me but also increased my mental agony,
thus directly affecting my performance and sincerity to my duties. | am getting
frustrated and loosing my interest to serve. ‘

Hence | would request you once again to look into the matter of non
inclusion of my name without any fault of mine and to take proper action for
including it in the Seniority List (as amended up-to-date) and kindly allot me my
staff number, as early as possible.

Thanking you, -

Yours F%ullyf
( B.R. Saikia)
Assistant Engineer (civil)

BSNL Civil sub-division V, Guwahati.

pee
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BHARAT SANCHAR NIGAM LIMITED
OFFICE OF THE SUPERINTENDING ENGINEER(CIVIL)
BSNL CIVIL CIRCLE :: ULUBARI :: GUWAHATI-781007
Fax No. 0361-524599 :: Telephone No. 0361-456000

No. 11(1)00 /BSNL/CC/GH/ SE1P Dated: 2:5/10/2002
To - :

The Chief Engineer (C) : , i
Assam Zone,

Guwahati.

Sub.- Non- inclusion of name of Sri B.R.Saikia, A.E(C) in all India Seniority list of A.E(C).
. P
Enclosed please find herewith one representation dtd. 17-08-02 (in duplicate) in respect of

the above named officer for the subject noted above.
I have been directed to forward the representation for onward transmission to the

competent authority at your end please.

Enc: As above _ ASSTT. EN/GINEER (A)
(in duplicate) " Olo. SUPERINTENDING ENGINEER (C)
: BSNL CIVIL CIRCLE
GUWAHBATL

/opy to:
1. Sri B.R.Saikia, A.E(C) BSNL Civil Sub-Division No. V. Guwahati.

“*M"’CL

O/o. SUPERINTENDING ENGINEER (C)
BSNL CIVIL CIRCLE
GUWAHATL



e :_:j_,(f ‘-‘())'

| —~B3—- 3!

BHARAT SANCHAR NIGAM LIMITED
(A Government of India Entcrﬁi'isc) :
OFFICE OF THE CHIEF ENGINEER (CIVIL)
 3SSAM CIVIL ZONE,2"” FLOOR, MITRA BUILDING"
ASHRAM ROAD,ULUBARI,GUWAHATT -781007

No.1(59)2002/CE-ASMIGH! ' | 09 6 Date:p7.11.2602

To ‘ )
The Sr. D.D.G. (BW) ,
Bharat Sanchar Nigam Limited

10* floor, Chandralok Building,

Janpath,
New Delhd,

e

Sub:- Non inclusion of name of Sri B.R.Saikia, A.E(Civil), in the “All
India Seniority list of A.E.(Civil)"

' I am directed by Chief Engineer(c) to forward herewith a representation
received from Sri B.R.Saikia, Asstt. Engineer(Civil), BSNL, Civil sub-Division No.-V,

" Guwahai (under Executive Engineer, BSNL. Civil division, Guwahati) on the above

mentioned subject for taking {urther necessary action at your end please.

L

‘ © It is.further noted that the above ofﬁcer got W
years service vide No.3-1/2000-CWG dtd.27-12-2000 and ST Tomber not allotted. -

&"‘—-;9

" Enclo:- As stal " above. ' :

EXECUTIVE ENGINEER (ADMN)
0/0 THE CHIEF ENGINEER(C)

BSNL, ASSAM C1VIL ZONE,
‘ GUWAHATIL
Copy to:- '
1. The Superintending Engincer(c), BSNL. Civil Circle, Guwahati w.r.to letter

No.11(1)00/BSNL/CC/GH/584 did.25-10-2002.

-

/ Sri B.R.Saikia, Asstt. Engincer(c), BSNL Civil Sub-Division No.-V, Guwahati.

. 1)
, . —’Pu.. d % N
<o . EXECUTIVE EGINEER (ADMN)
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ANNEXURE-VII1

; Government of India

; Ministry of Communication & I.T.

L ' Department of Telecommunications

ﬁ 36, Janpath, 10™ Floor, Chanderlok Building,
| New Delhi-1.

| No. 3-2/2002-CWG Dated: 23.1.2003

ORDER

l L
| Sub: Promotion/Posting/Transfer in the Grade of -

)‘ . Executive Engineer (Civil).
The following posting/transfer in the Grade of

| 1.
;, Executive Engineer (Civil) a ordered with immediate
l effect:-
E §1.No| Name  of| Present |Posting on!Remarks
; the posting |transfer
| officer
F (s/Sri)
1. |Pp.K. EE(P&D) |EE(C), BSNYAgainst
L Mohapatra | Postal Bhubaneshwar| an
L ' Bangalore existing
i _ vacancy
L 2. Gajendra |EE(P&D) EE(C) MTNL{ —~do-
i Kumar Postal Delhi
| | Bangalore ~
- 3. S.K. EE (C) EE (P&D) BSNL -do-
I
i 1 Gulati BSNL Chandigarh
Patiala
2. The President is pleased to promote the
(civil) to the

following Assistant Engineer
Grade of Executive Engineer
Building Works service in the pay scale of

10,000-325-15,200/- adhoc basis for a period of
 one year w.e.f. the date they take charge of
the post or till the posts are filled up on
reqular basis which ever is earlier and post

() of the P&T
Rs.

i them as under:-




f; _ b5 —
o 33
[5 S1.| NAME PRESENT PROPOSED REMARKS
" |No.| (S/SHRI) POSTING (ZONE)| POSTING ON
| AS AE (C) PROMOTION |
; 1. |D. BSNL, CENNAI |EE (C) BSNL AGAINST AN
; GUNACHANDRA PONDICHERRY EXISTING
| VACANCY
L 2. [A.N. BSNL, BHOPAL | EE(C) BSNL, -DO-
j CHANDWASKAR BILASPUR
,, 3. |R.S. SAGOO |BSNIL, EE(C) BSNL, VICE  Shri
é CHANDIGARH PATIALA Gulati
f transferred
'g 4. | PURAN CHAND | DOP, DELHI EE(C) BSNL, AGAINST AN
; SHIMLA EXISTING
| VACANCY
: 5. |P.C. GUPTA |BSNL, DELHI EE (P&D) 0/0 -DO-
' : CE(C)
: BSNL, DELHI
. |6. [s.M. D. JAIN|BSNL, JAIPUR |[EE(C) DOP -DO-
| JAIPUR
] 7. | P.G. BAINIK | DOP, CALCUTTA |EE (C)POSTAL -DO-
CALCUTTA
: 8. |S.C. DE BSNL, SHILLONG|EE(P&D) BSNL, -DO-
f SHILLONG
f‘ 9. |S. SEN BSNL, CALCUTTA|EE(C) BSNL, -DO-
i ITANAGAR
| 10.[0.P. DORA DOP, Delhi EE(P&D), DOP ~DO-
| PATNA
: 11.]S.S. RANA | BSNL, BHOPAL |EE(HQ), BSNL, -DO-
: AHMEDABAD
ﬁ 12.|M.X. GUPTA |ALTTC, EE (P&D)0/0 ~DO-
{ | GHAZIABAD CE(C)
| | BSNL, DELHI
13.|R.L. LOROIA | BSNL, EE (P&D) OOP, ~DO-
CHANDIGARH AMBALA
; 14.| RALPHY PARIA|BSNL, EE (C) -DO-
: TRIVANDRUM BSNL, BANAKULAM
F 15.| A. HANUMANTHA| BSNL, HYDERABAD| EE (C) BSNL, ~DO-
- RAO RAJAMUNDRY
16.| P.K. BSNL, CALCUTTA|EE(C) BSNL, -DO-
BANERJEE MALDA
L [17.]k. BSNL, EE (P&D) BSNL, -DO-
}i MULIKRISHNA | HYDERARAD 0/0 CE -
i (C) TRIVANDRUM
T 18.|s.C. PATRA{ DOP EE(C) DOP ~-DO-
| (ST) BHUBANESWAR | CUTTACK
f U VK.H DOP, BANGLORE |EE(C) DOP, -Do=_ |
| RAMAPPA (ST) MYSORE [oo
% 20.[U.N. NAIK| BSNL, EE (P&D) DOP, |Vice - Sri
| \“/r,/”%ST) BHUBANESWAR BANGALORE Gajendfa |
i Kumar, ,
; 21. @S, BSNL, EE (P&D) DOP Vice Sh. P.|
: ’/#’ RAJMOHAN. | BANGALORE BANGALORE K. o oo
| LA PRASAD (ST) Mahapatra™ |
I ?ransfegred
P
b |
i !
i |
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ﬁ 3. The adhoc promotion of the above officers will
‘not confer on them any right for regular promotion and

. seniority in the érade of Executive Engineer (C).
4

| 4. Assumption of the charge report may be furnished
i
f to all concerned.
; 5. Hindi version will follow.
(SUNIL KUMAR CHUGH)
UNDER SECRETARY (CWG)
Copt to:-

1. Officers concerned through respective PCE (C)
CE/ (C)

2. All PCE(C)/EE (C), BSNL, CE(BW), MINL, Delhi/
Mumbai . »

3. CE(C) Post Delhi/Bangalore.

4. Director (C ), Dot HQrs

5. Jt. DDG (BW), BSNL HQrs.

6. OL Section in favour of Hindi translation

7. Order Bundl

(SUNIL KUMAR CHUGH)
UNDER SECRETARY (CWG)
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Addl. Central Gevt. Styndin

Sri Betha Ram Saikia,

iy

Son of Late Lakheswar Saikia, —

Assistant Engineer (Civil), o
"l

Central Administrative Uibupal
Guwahati Beach : Guwahati:

B.S.N.L. Civil Sub-Division -V,

Guwabhati.

Vs —
1. Union of India Represented by its
Secretary(DOT), Ministry of
Communications,Sanchar Bhawan,

20, Ashoka Road,New Delhi — 110 001.

2. Chairman-cum- Managing Director,

BSNL Board, Delhi, .

Sanchar Bhavan, 20, Ashoka Road,
New Delhi.

3. Senior Deputy Director General (BW),
BSNL, Chanderlok Building (10™ Floor)
36, Janapath, New Delhi — 110 001.

4. Chief Engineer (Civil),
BSNL Assam Civil Zone,
Mitra Building, Ulubari,
Guwahati — 781 007.

Respondents
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(WRITTEN STATEMENTS FILLED BY THE RESPONDENT NO. 1 to 4)

1. That the copies of the above noted O.A. No0.24/2003 (hereinafter referred
to as the “application”) has been served on the respondents. The
respondents have gone through the same and understood the contents

| thereof. The interest of all the respondents being common and similar, the
written statements are to be treated as common to all of them.

2. That the statements made in the application which are not specifically
admitted by the respondents are hereby denied.

3. That at the first instance, the answering respondents want to raise the
preliminary objection that the application is barred by the law of
limitation. The cause of action against which the application has been
made before this Hon’ble Tribunal arose in the year 1989 as submitted by
the applicant. The applicant remained silent for nearly 14'years and
therefore, the application being time barred, it is liable to be dismissed
with cost on this ground alone. The cause of action of the application is
non-inclusion of the name of the applicant in the Provisional Seniority List
of 1989. The seniority list was finalized and notified in June 1994. The
applicant did not make any representation or raised any other objection at
the relevant point of time against the said list. Hence, the application is
hopelessly time-barred. In view of this fact, the seniority list finalized and
notified in June 1994 has already attained finality and many persons have

accordingly settled in their respective positions with seniority,

The law is well settled by the Hon’ble Supreme Court that a settled
position after a long period of time can not be unsettled even if right of
some one is prejudiced (reported in AIR 1999 SC 1510 & CAT Full
Bench Decision, Vol. ITI, Page — 206).
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PARA-WISE COMMENTS :

That with regard to the statements made in para 1 (I) & 1 (ii) of the
application, the answering respondents state that the cause of action of the
instant application relates back to the year 1989 and the same attained its
finality by June 1994. At best, the matter could have been raised in the
Court of Law on or before one and half years for the said date as provided
under Section 20 and 21 of the Central Administrative Tribunal Act, 1985
(hereinafter referred to as the “Act”). But in fact, the applicant woke up
only when the Provisional Seniority List was published vide O.M. No.5-
1/2001-CSE dated 21.9.2001. The provisional list dated 21.9.2001 would
be finalized only after considering all the representations. The
representation, if any, submitted by the applicant shall also be taken into

account before finalizing the list.

However, the law is well settled that when there are successive
representations submitted after a lapse of time, such representations will
not give any fresh cause of action if the matter is already time barred [AIR
1990 SC 10 - S.S. Rathore —vs-State of M.P. 1993 (1) ATR 855 (SC) -
Rantan Chandra Samanta — vs- Union of India and 1998 SCC (L&S)
611 — B.S. Baweja —vs- State of Punjab].

That with regard to the statements made in para 1.(iii) of the application,
the answering respondents state that. the- promotion orders were tssued
based on the seniority position in the Grade of Assistant Engineer (€)
(hereinafter referred to as “AE(C)”). Since theapplsse@nr is met & regular}
AE (C), his name does ot appear | 1n ihe Semorlty L1st and therefore he \

e T

was not cons1dered for promotlon

L L

That the answenng respondents have no comments to offer with regard to

the statement made in para 2 of the application.
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That with regard to the statements made in para 3 of the application, the
answering respondents respectfully submit that the application is barred by
limitation as provided under Section 20 and 21 of the Act.

That with regard to the statements made in para 4.1 of the application, the
answering respondents state that the statements made in the paragraph are
misleading and incorrect. From the Annexure I (dated 28.10.78) annexed
to the application, it is very much clear that the applicant was promoted to
the Grade of AE (C) on purely temporary and ad hoc basis for a period of
4 (four) months only with a clear understanding that the said promotion to
the Grade of AE (C) is purely on temporary and ad hoc basis and that the
said promotion will not confer on the said promotees, in any manner
whatsoever, any claim to seniority, promotion, confirmation or for
counting of the said period towards regular service in the Grade of AE (C).
The applicant has never been promoted to the Grade of AE (C) on regular

basis. Henc/, his claim for inclusion of his name in the Seniority List is

hat with regard to the statements made in para 4.2, 4.3, 4.4, 4.5 and 4.7
of the application, the answering respondents state that as stated herein
above, the cause of action and the subject matter of the application is
barred by the law of lirriitation as the same occurred long back in the year
1989. Successive representations, including one dated 17.10.89, will not
acrue a fresh cause of action as already stated hereinabove. The name of

the applicant was not included in the Seniority List of AE (C) as he failed

_——

to pass the prescribed Departmental Qualifying Examination which was

essential for regularization in the cadre of AE (C) during 1987 to 1992.

The applicantia% itgihat hefpassed)the Accounts Examination held on 5"
and 6™ September 1989 (vide|Annexure 3 of his application). The
applicant being aware of this fact, he kept quiet during the period 1989 to
1997. The applicant now tactAle wants to raise his claim with the

representation dated 17.10.1989 jpurportedly sent to the respondents and
the representation dated 22.12.1997 after a gap of about eight (8) years.

A
WW

\
AN



1

| . 5 (51

i As the applicant was not promoted to the gfade of AE (C) on regular basis
i his claim for inclusion of his name on the Seniority List is untenable.
| 10.  That with regard to the statement made in para 4.6 of the application, the

answering respondents state that the grant of benefit under ACP Scheme is

i not relevant so far as the case of the applicant for regular promotion to the
I‘ grade of AE (C) is concerned.

| 11.  That with regard to the statements made in para 4.8 of the application,

the answering respondents state that the applicant will be promoted to the
, grade of Executive Engineer (C) [hereinafter referred to as “EE(C)”] only
after his regular appointment as AE(C) and considering the number of

| years of service required to be fulfilled for promotion to the grade of
!’ EE(C)—

W with regard to the statements made in para 4.9 of the application, the

|
‘1 answering respondents state that as stated hereinabove, the application is

premature as neither the provisional Seniority List has been finalized nor (|

| tEci applicant has been regularly promoted to the grade of AE(C). N
i Moreover, the cause of action is time-barred by delay and laches on the
] part of the applicant. -

That with regard to the statements made in para 5. to 5.V of the
“ application, the ahswering respondents state that the gounds shown on
those paragraphs are neither legally valid grounds nor the same are
X supported by any cogent evidence. Therefore, the application s liable to
be dismissed with cost as devoid of any merit or ground. There is nothing
i to show on records that the respondents have ever acted illegally,
arbitrarily, discriminatorily or in violation of rules of natural justice. The
respondents also submit that there is no such action on the part of the
respondents which have violated any such fundamental right of the

applicant. The non-consideration of the applicant, who could not come

within the zone of consideration for promotion, and the consideration of

those who could fulfill the required criteria for promotion, cannot be a
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discrimination as the applicant is not similarly situated with the others.
Hence, the grounds are not tenable in law.

That with regard to the statements made in para 6 of the application, the
answering respondents respectfully state that by mere submission of
representation, a stale claim of the applicant cannot be revived and the
settled position in law cannot be unsettled, which is barred by law.

That the respondents have no comments to make with regard to the
statements made in para 7 of the application.

That with regard to the statements made in para 8 and 9 of the
application, the answering respondents state that in view of the facts and
circumstances of the case and the provisions of law, the applicant is not
entitled to any relief, whatsoever, as prayed for, and the application is

liable to be dismissed with cost as being devoid of any merit.

In the premises aforesaid, it is therefore prayed that your Lordship would
be pleased to hear the parties, persue the records and after hearing the

parties and persuing the records shall be pleased to dismiss the application

with cost.
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Verification

L, Shri /g/fm‘.s)\_ A ard fea Roo , at

present workingas Mgy . Qmﬁm}u Qp),mox W) in the
office of the %\"g S’?’\hﬂzh—@) PSxwvi Bsson. Zea. Guwahati,
being competent and duly authorized to sign this verification do hereby

solemnly affirm and state that the statements made in para -

are true to my knowledge and belief,
those made in para
Being matter of records are true to my information derived therefrom and the rest
are my humble submission before this Hon'ble Tribunal. I have not suppressed

any material fact.

And T sign this verification on this th day of August, 2003 at Guwahati.

/%u’ru‘s}v QAcadhes R -
EPONENT
Astistant khgineer (A'OE'Jx-I-Z,)
Office of th: C!i f Frgineer (Civil)

Bharat Sarchar ;.21 Lieited,
Assam Zone, Guwahati-781007.



